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1977-78, we programmed to achieve a target
of about 2,500 MW. O'f course, we fell short
of it by about 500 MW and it is because we
could not keep pace with the equipment
supplies which we could not get in time.

SHRI ARVIND GANESH KULKARNI: 1
hope you are on the on going schemes.

SHRI P. RAMACHANDRAN: Yes, only
about the on-going schemes 1 am speaking.
There cannot be new schemes. Now, in the
current year, we have programmed to add to
the capacity about 3800 MW and it is true that
in the first three quarters or in the first two
quarters the progress is not considerable and it
isnotaswe had desired. In fact, by the end of
December, we will achieve the target, we will
reach the figure, of 1600 to 1700 MW and by
the end of March, Sir, | can definitely assure
honourable Member, a minimum of 3000 MW
we can achieve. But even the other things
that we want to achieve we can achieve®
provided we get the supplies in time from the
manufacturers. But one thing must be
said. Suppose | say that the target is only
2000 MW. Then also you can say that we
have fallen short of the target by about 200 or
300 MW. We have programmed, for five
years, for the creation of about 18,500 MW
and each year we have programmes to
commission some projects and we can even
expedite commissioning of these projects in
the coming years, because we have geared up
the on-going schemes by putting, more
persons to monitor them and at my level also |
am having periodical meetings. | have meetings
not because the officers want them. 1 am
convening meetings with the manufacturers also
and | am asking them to supply them in time
and | amalso getting into a dialogue with
the  various Electricity Boards. If there is
anything wanting on the part of the Electricity
Boards in the matter of commissioning of these
projects, then we  re also trying to see that
they also do the job in time. It 19 only by this
kind

[RAJYA SABHA]

University Grants 184
Commission

of an approach that we can commission all
these projects in time and | am hoping to
achieve the targets definitely by the 31st
March. If there ir, any delay, or if there is
anything like that, it will only be for a couple
onths and by the first quarter of next year. Sir,
all the schemes that we have programmed this
year would generate power and that assurance
I can give to the honourable Members.

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 2-15 p.m.

The House then adjourned for
lunch at twenty-eights minutes past
one of the clock.

The House reassembled after luncn at
twenty minutes past two of the clock. [The
Vice-Chairman (Shri Ghanshyambhai Oza) in
the Chair].

THE DELHI HIGH COURT (AMEND-
MENT) BILL, 1978

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI S.
D. PATIL): Sir, on behalf of Shri Shanti
Bhushan, Minister of Law, | beg to move for
leave to introduce a Bill further to amend the
Delhi Hight Court Act, 1966.

The question was put and ihe motion was
adopted.

SHRI S. D. PATIL: Sir, 1 introduce the
Bill.

MOTION RE. ANNUAL REPORT
1976-77 OF THE UNIVERSITY GRANTS
COMMISSION

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRIMATI
RENUKA DEVI BARKA-TAKI); Mr. Vice-
Chairman, Sir. | beg to move:

"That the Annual Report of the
University Grants Commission for the year
1976-77, laid on the Table of the Rajya
Sabha on the 2nd August, 1978, be taken
into consideration.”
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In moving that the Report be taken into
consideration, Sir, | do 11 . pose to take much
time of the House recounting the various steps
that the Commission took during the year
under reference, j shall only draw the attention
of the House to a few important aspects of the
work of the Commission, a few important pro-
blems that we face in the field of higher
education, and the steps that have been taken
to deal with these problems.

Sir, the House is well aware that the
Commission is primarily responsible for the
promotion and co-ordination of University
education and for the determination and
maintenance of standards of teaching,
examination and research in Universities. The
area of higher education is of crucial impor -;
for  development for  building and
strengthening the infrastructure that s
necessary for development as well as the
progressive  realisation or our social
objectives. We are. therefore, concerned in
this area with access to higher education,
facilities in institutions of education and
research, the quality of education, the quality,
and competence of the faculty, the relevence
of higher education to our environment and to
the needs of our society in every field, the
facilities that students and teachers need and
the promotion of the ethos that the ‘emic
community and education institutions need for
the fulfilment of biectives of higher education.

During the past three decades or so,
Sir. the system of higher education in
India has made a significant  coni
bution t >hal  development, al-
thou universities and  colleges

ave come up to the expectations
of the society. The best students in our
Universities are as good as ever and the
contents of courses are generally of a high
level. Outstanding work is being done by le of
the University department? and colleges, and
a number of university teachers’have received
recognition from well known centres of
learning and research eve, in advanced coun-
tries of the world. Various schemes of
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national development have been implemented
by personnel trained in our universities. There
is a fairly strong infrastructure which has pro-
vided manpower for diverse field including
developmental work in the field of science
and technology. Universities have also helped
the rural development in the country in a
significant manner. They have also con-
tributed t, developmental activities in some of
the neighbouring and developing countries,
by way of teaching, research, consultancy and
the implementation of technical projects.

Sir, while the university system has
made a major contribution to develop
ment, it cannot be denied that during
the last one decade or so, it has been
under some stresses and strains. Tlie
growing incidence of education un
employment has been a disturbing
factor. There has been an almost un
planned  expansion and  proliferation
of education institutions. This, in the
context of the rising cost of education,
leads t, dilution of academic and phy
sical facilities in the universities and
‘solleges. The establishment of new

universities and  colleges is  hardly
justified at the present stage of de
velopme dal

ly in view of the ' 1 there has
been a decline in the rate oi

of enrolments.

During the decade 1960-61 to 70, the
university level enrolment increased by
roughly 12 to 14 per cent per annum. The
growth dropped to 9 per cent in 1970-71, 5.9 t
in 1P74-75. 2.5 per cent in 1975-76 and 0.2
per cent in 1976-77. The overall growth rate
during the t three years has been 2.9 j*er cent

PROF. N. G. RANGA (Andhra Pra-
desh): What is the total number of students?

SHRIMATI RENUKA DEVI BAR-
KATAK" T am coming to that.

There are wide differences in the growth
rates in different regions of the country; the
rate varying from
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less than 2 per cent to 7.4 per cent in some
areas.

In spite of the drop in the growth rate of
enrolment, it is due to lack of planning at the
State level that some universities and colleges
continue to be as over-crowded as ever before
and are under severe pressur ? to expand
further irrespective of the facilities they have
by way of library and laboratory seats, hostel
and class room accommodation etc. On the
other hand, a number of Universities and
colleges, especially in the rural and remote
areas, do not have adequate numbers to make
them academically arid financially viable.
This calls for detailed surveys and coordinated
planning by the State Governments in order to
ensure the optimum utilisation of our
resources and a better correspondence
between education and manpower needs.

Sir, the main approach of the Commission
to the development programmes undertaken
during the period under review has been
underlined by three important objectives viz,
(a) consolidation of existing facilities: (b) new
thrust in teaching and research, with particular
emphasis on rural orientation and extension
programmes; and (c) maintenance and im-
provement of standards.

The measures of consolidation that have
been taken include regulation of enrolments in
formal and full time education, particularly at
the undergraduate stage, restraint on the es-
tablishment of new universities and colleges
and the development of postgraduate teaching
as far as possible in university departments or
at postgraduate centres rather than in colleges,
most of which are not equipped for advanced
level work.

The Commission has specially supported
the provision of correspondence courses and
permission to students to appear as private or
external students, as these measures ensure
access to higher education for the various
sections of the community, such as
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women employees, persons in remote
geographical areas and others who may not be
in a position to join regular university or
college courses.

There is now a general consensus that in
view of the considerations that | have already
referred to, there should be a moratorium on
the establishment of new colleges and
universities during the next five years except
i, exceptional cases, such as tribal areas. The
special needs of the backward areas could be
met, not by starting new colleges for their stu-
dents, but by helping them to go to colleges in
neighbouring areas. The UGC's scheme of
Lead Colleges is aimed at providing remedial
teaching, thus enabling students from rural
and backward areas to receive better quality
education. | will now like to refer to some
steps that have been taken in the field of
teaching and research and the rural orientation
and Extension Programmes.

The subject panels appointed by the
University Grants Commission have reviewed
the existing facilities, syllabi and standards of
teaching and research. They have formulated
draft outlines for revision and modernisation
of courses in order to make them challenging
to the students and relevant to our social
needs.

In providing support for research projects
undertaken by the universities and colleges,
either by individuals or by groups of scholars
and scientists or on a departmental basis,
priority is given to projects that have a direct
relevance to the problems of the community.
This support is provided in addition to
strengthening the infrastructure of research in
universities and colleges under the normal
development schemes.

Sir, the Commission has introduced a new
scheme of restructing of courses. This scheme
has two important aspects viz. (1) to make the
first degree level courses more relevant to the
rural environment and to the dvelopmental
needs of the community
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and (2) to link education and work
practical/field experience at all levels. A
number of courses have been suggested in the
illustrative list sent to the universities. The
subjects like horticulture, fisheries, soil-
science, fertilizers, dairy science, plant
protection, agriculture marketing,, farm
management, community development, rural
banking etc. will be offered along with other
traditional subjects at the first degree level.

One hundred and fifty colleges mostly in
the rural areas have already identified to try
out the new restructured courses.

Sir, programmes of continuing education
were started in 20 universities earlier. These
are being reoriented in order to take up adult
education (with literacy as an essential
component) community service and extension
programmes in a big way. Many universities
have already started these programmes.

Now, Sir, | should say a few words about
improvement of standards. The steps taken by
the University Grants Commission for the
maintenance and co-ordination of standards
include the development of universities and
colleges, faculty improvement programmes,
provision of essential student amenities and
support of short-term and advanced research.
The Commission has also formulated guide-
lines for the plus three stage under the new
pattern of education. Sir, measures have been
undertaken towards restructuring of courses,
examination reforms, autonomous colleges,
lead colleges. Centre of Advanced Study,
University Leadership  Project, College
Science Improvement Programme, College
Humanities and Social Science Improvement
Programme, etc. all of which have a direct and
significant bearing on standards.

Sir, great importance is being attached to
faculty improvement programmes by
providing opportunities to teachers to keep a
breast of modern development in their fields
of study and research and to exchange ideas
with experts in  similar or related
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fields. The focal point in the improvement of
standards, centres around augmenting the
professional competence of the teachers to
make them better equipped to initiate and
carry out high quality instructional pro-
grammes. With that object in view, necessary
financial support has been provided for
raising the professional competence of
teachers under different programmes, e.g.
summer institutes, seminars, workshops,
teacher fellowships, etc. the programmes have
been designed to be implemented
simultaneously to produce multiplying effect.

Sir. | must now refer to  another important
question that must receive attention in the field
of higher education. It is true that there has
beenan increase in the number of inci-
dents in acadmic institutions since
March, 1977, mainly due to the pent up
grievances of the period of emergency
ventilating themselves. Though solution  to
all  the problems that cause unrest among

students cannot be found in the
educational  system itself, the Ministry of
Education has suggested to the State

Governments and Union Territory
Administrations, from time to time, since
June, .1977, to take appropriate steps to
remedy the problems.  For instance in June,
1977, the State  Governments and
Union Territories were requested  to set up
appropriate forums, giving, adequate
representation to the teachers,  karamcharis
and  students  to make representation of
their grievances and redress  them wherever
possible.  In March, 1978, it was suggested
that suitable forums should be set up at the
State, district and institutional level for this
purpose. They were also requested to give
adequate attention ~ to the implementation
of schemes intended for the welfare o'
students, admission procedures, prompt
recruitment  of  teachers, improvement
of teacher—student relations, formulation
of extra-curricular programmes  etc. In
March, 1978, the Education Minister wrote
to all Chief Ministers  requesting them
'to initiate discussions with the leaders of
political parties'to ensure that the
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campuses of educstional  institutions
are lept free from political activity.
Later. on July 6, 1978, the Education
Minister himself convened a meeting
of leaders of principal political parties
at the national. regional and State
levels. at which  their co-operalion
was solight to Keep the campuses ol
edueational  institutions free from
political eetivities. In September, 1975
the problems of students unrest were
discussed in great detail at a confer-
ence of Chief Ministerg convened by
the Prime Minister at which they ag-
recd that student problems should be
handled with restraint ang understand-

ing and genuine grievances should be

redressed as  early as  possible,
Sir, 1 shall not take more time of the
House, It is not necessary to refer to
all of the many programmes that the
Commission has taken up. during the
vear or to cite statistics to indicate
the size of problems or the progress
that has been made. T am sure the
hon. Membors have geen these statis-
tical details in the report of the Com-
mission.

Siv, I ook forward to  the debate
on the motion in the hope that the
eanstruelive appraisal of problems and
galutions, achievements and shorlcom-
ings Lot one can expect {rom the
House, Help us W grapple o
effectively ' the preblems and the
national needs in the field of univer-
sity education. Thank you,

The question was proposed.

DE. LOKESH CHANDRA (Nomi-
nuted): Mr. Vice-Chairman, Sir. the
motion moved by the Minister has
triod  to register in an impressive
manner the achievements eof Univer-
sity Cirantg Commission, Nobody can
deny what has been achieved by
University Grants Commission, started
ag il was a few decadeg ago under
. the stewardship oo the great Indian
leader. Pandit Jawaharlal Nehru. In
one of his speeches Lo a university he
had defined what a universily stands
for and T think this bears repetition.
He had stated: *“A universily stands
for humanism, for tolerance, for rea-
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on, for the 2 iventure of ideag and for
the search of teuth. Tt stands for the
onward warch of the human race to-

wards even higher objectives, If the
universities discharge their duties
adequately, then it iz wel] with tha
nelion ang  the peonle.” When the

Grants Commission came
its funetions were defined

University
into being,

as:

It shall be the pgencral duty of
the Commission o take in consul-
tution with  the universities and
other bodies concerned all sueh
steps as it may think fit for promo-
tion and co-ordination of the uni-
versity eduucation and determina-
tion and maintenanc of standards of
teaching, examination and research
in the university.”

While we look alt the report of the
Tniversity Grants Commission and the
urievanceg which have been put for-
ward by the academic communities
from time lo time, we find that the
University Grants Commission while
dninz a laudable job as a whole has,
in particular,  violated certain hasic
noems.  For example, the University
Grants Commission has not taken info
aceount that India js a single couniry.
It is o Union of States. We find that
degrees of the Mysore University are
nol recognised hy (he Delhi Unijver-
sity. When we came to this aggust
House, we had taken an oath which
clegrly specifies that “I will upheld
the and integrity ol
India” When ANembers of  Pailia-
ment come  here anel <peak of the
integrity of India as zn integral parl
of the oath on their taking a seal ir
this House, 1 fail to understand how
the U.G.C. ean ahrogate ils duty {c
point oul fo the academic communifs
that India is a single counlry anc
when the degrees of the University
of Mysore are not recognised by the
University of Dethi, T think it is ¢
flagrant violation of tne Constitnlion
a Constitution which is wedded 1o th
integrity of this land in all its aspects

Another important fact which emer

ges from what Panditji had said i
that a university stands for humanism

savereionty
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Herein also the UG.C. has f{ailed
miserably. It has been a victim of
bureaucratic red-tape, smothering of
the humanising tendency and its
major function has been to put up
hurdles in the onward advance of

academic life in India.

Well, I need not gay much on this
score; but I can point out to a recent
newspaper report where several ins-
tances have been pointed out about
the position of research in our
courtry. This report has been pre-
vared by an eminent scientist of our
country and this study points out that
India spends about Rs. 4,000 million
a year on research and hasg the third
largest scientific manpower. The re-
port goes on to conclude that it is
time for the scienlists to realise that a
good deal of research done in India
just does not approach the interna-
tional standards of quality and, there-
fore, is a waste of time and money.
The editor of this report is Mr. S.
Arunachalam, who ig an information
seientist in the Publicationg and Infor.
mation Directorate of the Council of
Scientific and Indusirial Research of
the Government of India. Thig shows
that the major function which the
UGC has been trying to discharge is
simply that everybody must come to
them with a begging bowl and that
they have the prerogative to refuse
that alms or to be patronising in their
approach. I think this patronising ap-
proach of the UGC has resulted in
the backwardness of our standards.
It has also been detrimental to scien-
tific development in India. T would
alsp like to point out that in India
we have a vast potential for research
and we have done a lot. But at the
same time, the hopes which we had
invested in the UGC when it was
created have not been fu fulfilled.
For example, India hag found in the
last ten years about 30 deposits as
reported in the 'Hi.n&uatgn Times'
of 18th November. Out of these 30,
only three are being utilised. This
means, 27 oil deposits still remain to
be explored and util in_national
interest. Now, many e!hﬁng sour-
ces of oil suppplies 'baw dried out.
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For example, Iran is in trouble and
now we have a shortage of kerosene
oil in the capital. You can go any-
where on the roads and you will find
long queues. [ am sure the hon.
Minister and the Members of the
UGC do not know what hardship the
people have to face in this country.
Well, they will say that the Ministry
of Energy or the Ministry of Qil or
some other Ministry of the Govern-
ment of India is responsible. But the
UGC equally shares the social res-
ponsibility of carrying India forward.
[ am sure—and my scientist friends
have assured me—India has so much
of oil that we can be self-sufficient
and we will also be able to export to
a considerable degree. As the hon.
Minister has rightly pointed out, so-
cial relevance is an important ele-
ment in the functioning of the U.G.C.
But so far, the UGC does not seem to
have applied its mind to this aspect of
its activity or rather its responsibility
and because the UGC does not offer
courseg which have a practical appli-
cation and which have a national and
social relevance, so many things are
going wrong. Today, most of the
socially relevant research is being
carried in the Government laborato-
ries and the UGC remaing a silent
spectator. Perhaps, it is a disinterest-
er viewer of how things are moving.
It is the most unfortunate thing in
this country that our intellectual elite
under the aegis of the UGC has failed
to enthuse these great minds of our
country into action for the well-being
of their country-men.

I would like to point out that the
share allocated by the UGC to Central
and Deemed Universities and Delhi
colleges is totally out of proportion to
what it is glving to the rest of the
nation.” This iz born out by the report
of "the Public’ Accounts Committee,
1977-78, on page 63. T would like to
rend otrt & few linés so that it becomes
no‘t 4 statement from me. but one
whxch ‘has heen pointed aut by an

ust Committee of both the Houses
'paﬂsment This is wha’e they
ubuerve on page 83:

“The Committee dmppmvea thu
_ unequ:.tuble distribution -of grants
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[Dr. Lokesh Chandra] considering the fact that
the student coverage of State Universities and
other colleges is much wider than that of Delhi
colleges. They would like the UGC to play a
positive role in creating conditions in which it
will be possible for the State universities and
colleges to take advantage of the facilities of
development grants from the UGC in greater
measure than heretofore."”

The U.G.C, is indulging in discrimination in
giving grants to those who can pamper to their
personal whims being located in the capital and
those who cannot travel from Mysore or from
Andhra Pradesh or from Kerala or from Bengal
or even from Assam to pamper the officials of
the UGC. It * is urgently required that the UGC
take an initiative in seeing that there is a
harmonised and balanced development of
universities throughout the country. This is an
aspect, which has to be brone well in mind
because there are not only backward and tribal
areas in the country but there are sometimes
semi-developed areas and those areas which do
not get nourishment from the capital. It is the
duty of the Ministry and the University Grants
Commission as well as their responsibility, a
moral responsibility and a constitutional res-
ponsibility, to develop all the Indian
universities in balanced measure. It is not up to
the Universities in the provincial towns to
come up and approach the dignitaries in the
U.G.C, in a spirit of condescension.

The Public Accounts Committee points out
to the bad planning of the University Grants
Commission. On page 219 it is said: "The
Committee have elsewhere in the report
already commented upon the ad hoc manner
in which allocations for new schemes have
been made during the 4th Plan period." They
have used a very dignified word ‘ad hoc', but
as things go, the UGC does not feel that it has
responsibilities to discharge, its approach is
that of a bureaucratic organisation created for
bureaucratic ends. The means and the ends
are
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both bureaucratic and that explains why the
major objectives of the Commission are not
being fulfilled. The Public Accounts
Committee says: "The Committee would like
to point out this as another instance of bad
planning—financial as well as physical—by
the Commission."

In this bad planning the Public Accounts
Committee is primarily referring to the
imbalancd allocation ol funds to different
Universities throughout the land. Because wt
are not gorng to create new Universities or as
the Minister haa put it, we are going to have
a constraint on tht formation of new
Universities, it becomes even more important
that the State Governments be taken into con-
fidence and their suggestions be taker into
account while allocations to the different
States are made. On page 258 the Public
Accounts Committee says:

"The assessment of problems anc
perspectives of higher education, ir which
the State Governments ar< also involved,
it would be helpfu if copies thereof are, as
a mattei of course, made available lo al
State  Governments, Universitiy and
recognised colleges or institu tions."

Here | may note that the report of the UGC is
not sent to all the constituen colleges, to all
the universities, to al the State Governments
for thei opinion, and not only for their infor
mation. The opinion of the institu tions as
well as of the State Govern ments should be
sought for a mor< positive utilisation of the
scare na tiona] resources. The Minister refer
red to rural orientation. As we se« from the
report of the Commission not much has been
done in the rura sector. The rural people do
not havi access to the different officers o:
Delhi and the UGC finds it below its dignity
to move into the rura areas. There is a gap of
communication between the rural areas and
tin University Grant Commission. As have
submitted before, it is the func tion and the
responsibility of thi University Grants
Commission te
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move towards areas which are back, ward not
only in the economic sense, not only in the
social sense, but which have been deprived
and starved of funds and do not find them-
selves on par with what has been happening
in the metropolitan city of Delhi. I find, in the
last two or three years not many colleges
have been opened in the rural areas. We have
been discussing this question in Committees
and whenever it came up, the Government
has held that they visualise restraint in the
establishment of new educational institutions
arid under this pretext they have, deprived the
rural areas of institutions of learning.

PROF. N. G. RANGA: And this
moratorium is going to hurt them more.

DR. LOKESH CHANDRA: | hope that the
hon. Minister will not encourage a
moratorium on the deve-lopment of
educational institutions in rural areas as well
as in non-metropolitan areas. It is not the
question of rural areas only. It is the problem
of the University of Mysore, University of
Madras, different Universities in the eastern
sector, in the western sector and elsewhere.
Everywhere the Universities are starved of
funds, because they cannot come down to
Delhi every time as coming to Delhi costs a
lot of money. And it is a long procedure to
cajole the officials of thy UGC into sanc-
tioning a grant. It functions in the
bureaucratic style of a Government
department.

In the matter of research, the UGC should
have tried to set up standards but because of
bureaucratic situations, it has not been able to
bear upon the needs of research scientists a
humanistic outlook. In this connection, |
would like to quote one of the great
commentators of the Holy Quran—
ALQurtubi—who said:

"The best of men, and the best of all
who walk the earth, are the teachers.
When values fall into
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decay, it is the teachers who restore it.
Give unto them, therefore, their just
recompense; yet use them not as hirelings,
lest you wound their spirit."

This is precisely what has been done by the
UGC. They have wounded the spirit of
sensitive hearts wh,0 wanted to contribute to
national research and development.

Now coming to support for research, on
page 7 there is a long report. | find that
several items are missing. For research, the
research journals are an essential component.
I am myself a researchman. | know what are
the components of research. Very few
universities are fully equipped with the most
modern journals of research. For (""PI° |
could not find in Delhi the "journal on Ideas"
published by the University of Cambridge.
Likewise, we will not find it elsewhere.

Another research facility which has also
been ignored by the UGC is the reprographic
equipment both for staff and students. These
do not exist at all. There are no xerox or
micro.filming units in the universities. Many
times essential publications are not available
which are a must for better and uip-to-date re-
search. Modernisation has remained a slogan.
It is a concept which has to be converted into
action, into equipment and this can be done
only if the UGC is clear about what it intends
to do.

For the support for research it is essential
that annual lists of research subjects
undertaken by different universities should be
published and circulated. Quite a few subjects
are being duplicated every year in different
universities. There should be an annual list of
those subjects which have been completed, of
those which s*re in progress and those which
have been proposed, so that there is less
duplication, triplication, manifold
multiplication of a single subject, or its
insignificant ramifications.
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The research students have a niggardly deal
at the hands of the UGC. For example, they
do not get hostel accommodation in
universities other than their own, to which
they have to travel to make use of materials
that are stored there. It is a must that they go
from on, university to the other. They have to
be itinerant scholars. To archieve this, it is
essential that they be given proper hostel
accommodation in different universities,
under a special scheme.

The students do not have concessional
railway passes to help them to travel from one
university to another in search of material, in
search of ideas, in quest of meeting great
minds who belong to different universities
scattered all over the country. Finally, | would
like to say that for the support for research,
there has to be a union catalogue of books and
manuscripts. A stumbling hurdle in research
today is that the library facilities in any one
university are poor and no university in our
country can afford to have a full-fledged and
self-sufficient library. To provide this facility,
a project of central cataloguing of library
holdings should be undertaken by the UGC, or
some other body so that the students can write
to that body and get the journals, and books
they want. Inter-library loans will have to be
activated to make this scheme effective.

I would also like to refer to the
development of computer facilities mentioned
on page 9 of the UGC Report for the year
under consideration. It is a depressing feature
of the computer programme that most of the
computers are lying inoperative. For example,
we have a computer at the INU which works
sporadically. One day it works and for another
ten days it does not, It takes a vow of silence.
Mauna Vrata.. If we look on page 17 at th,
list of computers in different places it is
revealing that in many of the universities the
computers belong to the T.B.M. A the
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Minister is well aware, the 1.B.M, has left
India. Now no 1.B.M, machine in India can be
maintained properly. The maintenance is so
poor that millions and millions of rupees
spent on the 1.B.M, machines are going
waste. The U.G.C, report fails to mention
this.

Coming to another point mentioned on
page 10, "Cultural Exchange with Asian
Countries", we find that the main orientation
of the U.G.C, is towards Europe. In spite of
the new policy of closer ties with Asian coun-
tries enunciated by the Government, the
Commission has done nothing in this regard.
There are negligible academic exchanges with
Asian countries. They are so few that they do
not work out to any percentage. They need an
urgent remedy.

Page 13 deals with "Area Study
Programme"”. The word "Area Study" is
objectionable. As the term came into being in
the context of the cold war, now it has become
irrelevant. "Area study" is a wrong term
historically, academically any politically. It is
primarily a strategic military term. Area study
should be termed Asian Studies or West Asian
Studies or South-East Asian Studies or ac.
cording to the geographical area. Generalised
term like South-East Asia is misleading.
Thilany has a different complexion, Laos yet
another and Vietnam still quite different. They
have different languages, different cultures
and different historic tradi, tions. How can
you lump together all these differences into
one amorphous generic term. This gives a
misleading picture of the whole situation.
Take Far East, for example. There are so
many different types of governments,
different types of cultures and languages. To
lump them together will provide an improper
perspective.

. DR. V. P.
What is Far East?

DR. LOKESH CHANDRA: | am using the
European term. We may-call it East Asia if
you so desire.-.

DUTT (Nominated):
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There is "Development of Post-Graduate
Studies” on page 17. The development of
Post-graduate Studies has been dealt with at
length. Here, again, the report is not
specific. It makes general statements.
Assistance for books™ journals, equipment
etc. isprovided for Post-graduate colleges
while equally essential items such as staff,
buildings are not provided. Assistance is
provided on the basis of incomprehensive
norms. If some items are provided for and
the infrastructure  or  superstructure  is
ignored the money provided will be lost, If
there are tvo teachers what will the books,
tables, buildings or laboratory equipment
do?  An integrated approach and holistic
system is .essential for the development
of post-graduate studies. . You can not
provide, subsidy for, books alone., alone
will not. help if teachers arc not provided!
Assistance should be. given, in the form of a
package mrrte including' all the-. aspects of
post-graduate  studies.’ It should be
provided as a whole and not in bits and
parts lest thei' become financially irrelevant.

My thne is i tinning" out. Permit me to add

a few words about students.- Quite a number
of scholarships are given but taking ths of the
country, the number of scholarships provided
are too few. The number of scholarships
should be increased.
Another point which | have failed to find in
the U.G.C, report is hostels for women
students. The hon'ble Minister of State for
Education is sitting here. She is well aware pf
this, problem. Ladies find it difficult to get
accommodation. In the report for ;the year no
provision seems to have been made for
women hostels. The money provided for the
construction of teachers' quarters is in-
significant. It should be a greater quantum. .
Coming to page 27 of the Report, there is the
caption- "English Language- and Literature".
The greatest number of workshops under,
taken with the help of the U.G.C, are for the
development of English
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language and literature while for all the other
subjects  like economics, education, law and
history they have not exceeded 3, 4 or 5.
Undue emphasis s being given to
English.  Further, on page 3 p.M. 56 we
find "English Comprehension Courses for
University Students." While undue attention
has been paid to the English language, it
should devolve on the Commission to help
the development of Indian languages. In this
context, 1 may refer to the booklet which the
Commission has  issued about  the
development of Indian languages. In para 3,
14 there is- a paragraph of 34 lines.  Gut of
those 34 lines, only four lines have
been devoted to Indian languages and
the remaining 3D. lines heap economism
on the language. In the ancient times
we had stoiras to deities, and in this report
of the UGC wa have a lengthy stotra to the
English language. A more balanced
approach lo  the development of languages
is accessary on. the part of the UGC; We
have a vast heritage in all the Indian
languages. It is essential that; »e preserve the
richesse of this heri.}' tage.

PROF. N. G. RANGA: You may be" having
Hindi in your mind.

DR. LOKESH CHANDRA: No Professor,
I do not have Hindi in my mind.

I am happy that the Commission has
considered the emerging areas in science
subjects. 1 would like, to congratulate the
Commission  for  taking them into
consideration. Only in the case of space
research there is co-operation with a
Governmental institution like the Regional
Research Laboratory at Jammu. Several new
areas in science cry for urgent attention, like
oceanography, solar energy, geological
surveying. The University Grants
Commission does not apply its mind to these
new disciplines that are coming into being
and to known but not fully investigated areas
which are going to play a pivotal” role in
future development.
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THE VICE-CHAIRMAN (SHRI
GHANSHYAMBHAI 0OZA): 1 think, you

should conclude now.

DR. LOKESH CHANDRA: There are short
courses in the Himalayan geology, but nothing
has 'been done to undertake geological surveys
of the Himalayan region which would hav,
helped us tremendously in various fields of our
national development

I do not understand why on page 45 the
University of Hyderabad has been show as
having an enrolment of 32 only. I think, this is
a printing eerror, and if it is not,, | would be
astonished that an institution with only 32
students has been given the status of an
university.

Finally, I would like to say that the UGC
should create men with great minds. It has to
be humanistic m its approach and not be
submerged all the time into the trivialities of
bureaucratic procedure.

The University Grants Commission was
established long ago in 1958. Quarter of ,
century has passed. It is imperative that there
be a Parliamentary committee or commission
to go into the details of the functioning and th,
objectives of the  University  Grants
Commission so that it can become an effective
instrument for implementing our national
policy and for giving a vision for the future
whose core will be man in his totality. Thank
you.

DR. ,ARUP SINGH (Haryana): Sir, | never
thought that some day | would have to defend
the University Grants Commission against an
attack from Dr. Lokesh Chandra. I, in fact,
thought that both of us would attack the
University Grants Commission because *in
one respect it is very easy to attack the
University Grants Com. mission. The moment
you describe it as a bureaucratic organisation,
you have don, it. And, unfortunately, the word
'bureaucratic' is so prevalent these days that
you can use it for anybody. Lhave been trying
to understand the meaning of the word
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bureaucratic'. In fact, | ;ven asked i Dr. V. P.
Dutt one day because he is specialist in
political science. Anybody with whom you do
not agree is either autocratic or bureaucratic or
whatever it is. But if you agree with somebody,
then he is a very, very decent, civilised human
being. Now this is the normal human failing. |
do not accuse Dr. Lokesh Chandra of anything.
Moreover, | would like to say this that som, of
the points that Dr. Lokesh Chandra has raised
need to be considered seriously.

Now, one point on which there has been a lot
of criticism, though, | must say, in a somewhat
unfair way, is regarding the inequitable
distribution of grants. There are State uni-
versities, there are Central Univer-j aities, and
so on. Unfortunately, the Central universities
have come in for a lot of criticism because they
are accused of having received a lot of money
from the University Grant* Commission.

PROF. N. G. RANGA: Are they not
swallowing too much money?

DR, SARUP SINGH: Unfortunately, Mr.
Ranga, the situation is that there is no other
body which will give any money to them. The
State universities are expected to get money
from the State Governments. Actually the
starting of a university in a State is the
primary responsibility of the State. The
University Grants Commission approves it at
some stage and they also give some money.
But they are expected to give money for
development, for improvement, not for
buildings and so on and so forth, though they,
sometimes do even that. But normally their
function is that whe, a State university comes
into existence, they should give money so that
its academic standards can reach a reasonable
level and so on and so forth. In the case of the
Central universities, whether we like it or not,
the situation is that they have to finance the
entire thing, and there is no option. | think we
should recognise this. It is not the fault of
the
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University Grants Commission. If you tell them,
"All right, here are the State universities and
Central universities; you have to finance the
entire higher education in this country”, |
presume they will do that. But the point is, you
entrust them with a certain responsibility and
then you are saying that they are not dis.
charging another responsibility with which they
are not concerned. | think you should be fair to
them. | am not saying it is a good thing that in a
country there should be different kinds of
universities with different levels of education
and with different financial commitments. |
mean, you may have a uniform system, though |
am not sure whetiier in a large country like ours
it will be easy. But that is not the , point. The
point is, is it the fault of the University Grants
Commission that they cannot give as much
money to the State universities as they give to
the Central universities? | am afraid it is not. |
think we should recognise this. They are not
anti-integration or anything. That is, after all.
what they are expected to do.

PROF. N. G. RANGA: The system itself
is wrong.

DR. SARUP SINGH: All right. But the
University Grants Commission has not
created the system. The system has been
created by if | may say so with due respect to
all, the Indian Parliament, of which all of you
are very honourable Members. So it is not the
fault of the University Grants Commission.
There are other things where you can accuse
them. Now, for instance, Dr. Lokesh Chandra
mentioned rural orientation. It is true that not
much work has been done. Here again there
are difficulties. But | would like to say this:
the Minister said that instead of opening
colleges in the rural areas, you might as well
send those students to other colleges, because
as it is, the number of students in the rural
areas is so small that it does not
become a

[ 7 DEC.

1976 ] Uiwoersity Grants 206

Commission

viable institution. Quite often colleges are opened
in rural areas for reasons we understand best
here. It is a status symbol. It is a matter of
prestige. Any important Member of Parliament—
well, 1 have not that imortance; therefore, | do
not know how it happens; but | am told that any
important Member of Parliament can do it—can
get a college opened in his constituency. Now,
what does he do? He puts pressure on all kinds of
people. And if he is powerful, I obviously the
University Grants Com-j mission cannot do a
thing about it. You can always open a college.
Even if the State conditions are very marginal,
very minimal, a college ia started But there are
no students. Now the number of students is likely
to fall. And in view of the new scale* that have
come, many of the college? are not financially
viable. So there are difficulties. However, the
answer is not that you should put « moratorium.
That is not the answer j  The answer ultimately
lies elsewhere

Let us face the problem in a square
way. What is the problem? The pro
blem is that during the last 30 years,
our educational system has developed
in such a way that in metropolitan
towns, whether you like it or not, all
the power has been  concentrated,
all the funds have been concentrated,
all the facilities have been concen
trated. Consequently, what is called
today modern culture, that has also
been concentrated. Most of the
highly educated people lie in cities. Their
children have to get better education than the
children  of  the rural  population.
Consequently, they' get better schools to
begin with. Then they get better colleges; they
get better (universities. Thetre is a dual
system here ...

PROF. N. G. RANGA: Whose fault
is it?

DR. SARUP SINGH: Oh, no, excuse me.
This is how your society has developed all
these years. In 1947  when we became
independent we used
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[Dr. Sarup Singh]
to say often, “Oh thig colomial sys-
tem!" But who continuned that colo-
nial system?

PROP. N, G. RANGA.: Government.

"DR. SARUP SINGH: Oh, no. We
confinued it ourselves, And we cop-
tinued it deliberately. We know

that this was the best system in the
context of the kind of economic deve-
lopment that we wanted, in the con-
text of the kind of economic develop-
ment in which only about 20 per cent
got all the facilities that this couniry
could provide, and 80 per cent of the
population got no  facilities.  And
thiz' went on: riobedy bothered It
is" not- the fault © of the University
Grants Comimission or even the Gov=
errnment, because the Government
does what you want it to do, I am
soiTy to say that.. . = )

:PROF. N..G, RANGA: Not always.

“DR:- SARUP- SINGH: 1 agree with
you' ot always. - But T used to think
it is a very cynical way of saying
that you get the Government you de-
serve, Thit T am convinced that
there is & lot of truth in this cynicism;
I-am more convihced of thig that not
only do we get the Government we
deserve; I-am afraid, we also get the
Members of Parliament we deserve,
the Members of State Legislatures
that’ we deserve, the Vice-Chancellors
" that we deserve, the Ministers of Edu-
cation thet we deserve. Why do you
shut your eyes against what we have
done all these years? I am not say-
ing that the Janata Party iz doing
miracles. Oh no, please; it will not
do miracles. In fact, the fewer the
claims that the Janata Party makes,
the better for its mental health and
the better for the mental health of

the country. Education is not a mat-
ter where radical changes c¢an be
brought about by political parties.

Education js not like starting a fac-
tory where Government says, here are
Rs. 5 crores, you start a factory and
you say, all right, we start a factory.
What do you see in the case of edu-
cation? Manyv colleges have become
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substandard, a large number of schoolg
have become substandard: children
are not getting employed; they. cannot
get employed: they are very often
unemployed. What do you do with
them? Naturally 5 large number of
these children remain educated wnem-
ployed in the sense that they have
B.A. degrees and so on and yet they
have no jobs and they go roaming
about all over the country—teng of
thousands of them. What do they
do?  They ure bound to agitate, and
agitation will take a forin which will
destroy your hetter institutions. It
is a social problem made into a politi-
cal problem. Use the UGC as an ins-
trument, if you oan. But then, make
up your mind; be clear, whay is io
happen to the society? Are we in an
egalifarian society? No, we are not by
any means We are essentially a kind
of society where some people prosper
and others languish. And that is
happening mueh more in The field of
education, because, as T said, educa:
tion after all is only a reflection of the
secial structure, the political struc-
ture. « . co-

PROF N. G. RANGA; It need not
necessarily ke so,

DR. SARUP SINGH: Let us be fair,
T am not saying for a single moment
that the UGC is an idea] mechanism.
I do not think it is an jdeal instrument,
But aftey al] we are functioning in =
situation where you can not do some-
thing radical. Let ys try and see if
we can do something which will ulti-
mately break thig vicious pircle of
division in the society. There is a
division, a bifurcation of culture today,
There is a bifurcation eaused partly
by education itself, because you have
one kind of product from the elitist
institution. He speakg a different
language, puts on 2 different kind of
dress. Dr. Lokesh Chandra spoke
about westernisation and so on. But
the fact iz—whether you like it or not
~-mast of the knowledge is coming to
us from the West, English, he men-
tioned. He raised this question once
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in the meetings of thy Consultative
Committee and | mentioned it there.
Please remember, if you want to do
research in English literature, natural

ly the books have to come from ab

road. If you send students for re
search abroad, it costs money. Bat
in the case of Hindi and other Indian
languages all the books are publishe.l
here. And the books are not so expen
sive as books on English literature
printed abroad. Naturally,, the

money that is visible to you as research grants
in the case of English will look more than what
you are actually spending. Many of our stu-
dents cannot go abroad to do research in
English literature on Government of India
funds. | think there are no funds with the
Government of India which are available for
the study of English literature. The Govern-
ment of India has been consistently
discouraging study of English liters” ture. The
previous Government was doing that and this
Government is doing it. Some of ug are still
flourishing in that language. | am today
speaking English. The point is; do not raise the
question of English versus Hindi. These are
minor questions. You take a decision and they
will implement it. What is this University
Grants  Commission? ~ University — Grants
Commission is an organisation that the
Government of India had set up in the
expectation that they will perform certain res-
ponsibilities. It was not established today. It
was established many, many years ago.

There are one or two things more and | am
afraid | will take a little more time, but not
too long. Let me see.

My friend has mentioned that our
research in science has not reached
international standard. Obviously,
our research quality, except in some areas
here and there, has not reached international
standards. That is true. We recognise that and
therefore we
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do want that we should be able to compete
with the best in the world

That raises a larger question here. Ths.

question is: what do you do with the money
available? The country hat two problems
today. Oneis primary ; education. Al!
these year primaryeducation had been
neglected. Then there is elementary
education  upto the eighth standard. It is
there from first class that some kind of bifur-
cation starts. The children of rich i

parents go to one type of schools ana the

children of the poor go to a different kind of

schools. We did not think much about  the

common

school system. If we had thought'of it, may be
we might have improved the quality of
teaching in ordinary schools and colleges* But
nobody bothered about it and we continued to
concentrate money and everything else on
some iiistitutions in the coun-, try which are
quality institutions, it. he product af these
quality institutions and their, teachers who
have.

been doing these researches whirlv.
according to my friend and most ot.
us, have not yet come to international
standards. Agreed. What are you:
going to do tomorrow? Are we in our.
anger against this social injustice go
ing to stop research in these universi-.
ties? It seems that the Government
of India today does not regard uni

versity education a; a priority item.
And it is dangerous for a country not
to do so. Have primary education
by all means and spend as much as
you can on that. But for God's sake,
do not destroy what you have
built over the past thirty years.
| agree  we were not

following the right path. The r° tion wa,
wrong. But what about these men and women
you have produced? What about the scientists
you have produced? What about these
administrators or bureaucrats you have
produced? All these men and women are
running your country today, whether you like
it or not. Tliey are running the country. They
are responsible for whatever good is hap-
pening in terms of development.
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I Dr. Samp Singh] You  continue pity. But | don't know why Dr. Lokesh

producing them, even u you have to save
money elsewhere. | auii not -saying:  Bring
the primary education down—no. The
university exists  for the pursuit  of
excellence. In the pursuit of excellence,
if a country falls back then that country
cannot progress. In other words, if you
destroy what you have already built, you will
be nowhere. Letusall remember this. |
come from a village. I come from an
ordmary achooL  Iwas born to illiterate
parents. My lather was illiterate. So
what?  Once | come out of that world to a
new world of universities, | have to compete
with the best. I I cannot do that, then |
have no business to be there. In a university
there is no place for inferior individuals,
whether you like it or not. University
education is  essentially alitist in terms of
intellect. University education is elitist in
terms of the quality of work that you produce.
It is elitist in terms of the quality of teaching
that you provide.  All these nave to be
there. In our anger against the rich, let us
not destroy the intelligent.  Let us make a
distinction between our anger against the rich
and our anger against the intelligent. Today
unfortunately English in this country has
become the monopoly of the rich. And, Sir,
English has become the language of culture
which hurts, because  Tndian languages
must become the languages of our culture.
But what do we do? Our rich people, the
upper-middle-clasg people imitate the West
and so on and they have ruined many things
and they have ruined, among other things,
our attitudes.  We hate English and we want
to remove that in order to remove  social
injustices. No, no.  Removal of English will
not end the social injustices. The upper-
middle-classes will continue to dominate
whether it is through Tamil or whatever
language you have in mind. Please let us not
have these illusions. 1 am sorry, Sir, | have
been carried away by many of these things
and what | thought | would say | have not
been able tosay. Itis a great

Chandra, in spite of his sweet temper seems
to make me impatient. 1 am trying to recover
myself quite often. Sir, | will say two ihings
more and | will have done.

| think—it is in a sense complimentary to
the University Grants Commission—that they
have these Centres of Advanced Study and
they were doing really well. Some were doing
well and some were not doing well. In the
Report, Sir, they have mentioned four of such
Centres. But there is one difficulty. Originally,
they started with the intention of helping the
neighbouring universities and the
neighbouring colleges to improve their
intellectual standard*, that is, to concentrate
all the quality men and women in one place
and then spread them so that the quality
elsewhere improves. Unfortunately, that has
not happened. Even when the Committees go
to visit thes*' Centres of Advanced Study, all
that they want to see is how much work they
have done, that is, the individuals. Individual
work may be there. But the purpose is to
improve the standard of education throughout
the country. But that has unluckily not been
fulfilled and 1 think that the University Grants
Commission should pay special attention to
this.

Then, another thing is there: The 10 plus 2
fomula was an excellent formula in various
respects. The intention was that up to the 10th
Class you give what you call the general kind
of education and then at that level, at the 10th
Class, you make a distinction between the
general, the academics and the other thing,
that is, you make a distinction between those
who want to go in for genera! education and
those who want to go in for vocational
education. Unfortunately, not many people are
interested in the vocational education and
everyone is going to the academic side only.
The intention is that after the 12th Class, give
a three-year rigorous, concentrated, intellec-
tual course in whatever discipline you like.
You can call it Honours or
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anything you like and that is immaterial.  You
give such a concentrated intellectual course so
that your BA or Honours degree means
something. Unfortunately, our colleges are
only finishing schools and they are not
colleges.  That shows the devaluation of the
quality of education that is there, the
devaluation of our educa-tinonal institutions.
But, what we have lost we have to salvage.
We have to salvage something and that we
can salvage provided at the 12th Class we make
a distinction. That is where the difficulty comes
in really. The point is that the urban middle-
class people may catch hold of all the seats in
the  universities and the others will not be
able to get the seats. | agree, the massive
scholarship scheme should be there. The idea,
was to have two colleges in each district.
But, 1 am sorry to say, that has not yet been
utilised as well as it should have been utilised.
Then, the question of autonomous colleges is
there. Let not these autonomous colleges
become public school's at that ievel. If they
become that—this is not a question of the
students going to the autonomous colleges—
the idea is to have a good college, autonomous
college or otherwise, and let the children go
there from all over the place, best
students, academically oriented, and let there
be that type of education and let the Government
finance that type of education.  That is the
scholarship scheme. (Time  bell  rings).
Two minuteis more, Sir.

While discussing the UGC, here | would like
to mention something. It is not a matter of
pleasure to me. | read a news item in the
newspapers this morning about a directive hav-
ing been issued by the Ministry of Education to
the University Grants Commission. I will plead
both with this Government and with any other
AGovernment that may be there, this is the
consistent policy that | have followed
throughout my life—that the educational
institutions are very fragile and it is very
easy to hurt
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them and it is very easy to destroy them. A
teacher, again, Sir, a good teacher, is a very
frail plant and you can destroy that plant
very easily. Once you start issuing
directives— yc.ur intentions may be the best,
but that is not the point—.you will not be
respecting  the autonomy of the
institutions. Unless  you respect the
autonomy of the individual and the autonomy
of educational institutions, it is no good.
There are ways ef going about; yes. If
you think the autonomy is being abused, have
consultations. After all, the University
Grants Commission is a body on which
you have, | presume, representatives of the
Ministry of Finance and the Ministry  of
Education permanently there. The
University Grants Commission should be
handled more gently, more delicately—and so
also the Universities. Unless we learn to
respect educational institutions, let me tell you
they may continue as they are continuing, but
the quality will not improve . (Tim* bell
rings)

Sir, last point; one sentence more,
and

SHRI NAGESHWAR PRASAD SHAHI
(Uttar Pradesh): Sir, on a point of order. |
would like to have a reply from him.

THE VICE-CHAIRMAN (SHRI
GHANSHYAMBHAI OZA):" You will have
an opportunity to speak.

SHRI NAGESHWAR PRASAD SHAHI:
This is not the question.

Third class people are being appointed by the
Vice-Chancellors in tlie Universities in utter
disregard of the U.G.C's directives. What is
this? And the U.G.C, is helpless. Therefore,
the Government has to issue directives and
has to intervene. Such
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things cannot bo allowed. Third class people
are being appointed. | would like to have a
reply from the Doctor.

DR. SARUP SINGH. | won't give a repiy.
Anyway .

THE VICE-CHAIRMAN (SHRI
GHANSHYAMBHAI OZA): Kindly finish.

DR. SARUP SINGH: The i-oint that I am
making is this. The Government can always
issue directives; it has the right to issue
"directives. And as somebody said the other
day, one has the right in the present cir-
cumstances to divorce his wife, but one "does
not divorce his wife. The point is that ir there
are difficulties, if there are differences of
opinion, should be resolved in a manner that
.ihe public does not see ali this. | """'plead that
the educational institutions should be handled
in a different way.

Sir, my last point is this. We say again and
again that student violence in the. campuses is
owing to the pent up feelings, so on and so
forth. But, unfortunately, the standard of
discipline in our national life is going down.
And this is reflected in tlie student
community, Unemployment, over-crowding,
bad teaching or indifferent teaching—these
are the veiy basic reasons. Students are
disturbed. And why do we not touch political
parties? Actually, political parties never
support Universities. In fact, politicians are
hurting the future generations. Sir, the
politicians are . - .

THE VICE-CHAIRMAN (SHRI
GHANSHYAMBHAI 0OZA): Even the
discipline here.

.DR. SARUP SINGH: Therefore, | plead
that the University Grants Commission and
the Government of India should examine this
question of campuses carefully and see
whether something is  possible.  As |
said,
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Universities are part of the national, social
system. Unless we improve there, | do not
know whether they can improve Universities.
But we can at least make an effort.

Thank you very much.

THE VICE-CHAIRMAN (SHRI
GHANSHYAMBHAI OZA): Mr. Madhavan.
Since you are going out, | have called you.
But you have to e the discipline of five
minutes. Kindly be very brief.

SHRI K.; K. MADHAVAN: (Kerala) :
Sir, 1 was getting ready io _?o out,,
But vou have called me. Than* you. t

I would like to say that | welcome one thing.-
In the introductory part of the. Report,, there
is an element of emphasis on rural
development. Then there is ‘another thing:
pattern of education, re-struct jring of courses,
etc. That development is very significant.
That is axactly what | web come also. Sir, |
have suspicion about the autonomy of
colleges. - '

[The Vice-Chairman (Shri Arvind Ganesh
Kulkarni) in tbe Chair]

I am as suspicious as the doubting Thomas,
ihe disciple of Christ because the autonomy is
claimed to misuse it as a cover for all types of
misdeeds. This kind of autonomy is abused to
any exent. The previous speaker, who
happens to be the ex-Vice Chancellor of a
very well-known university, was speaking
about autonomy of institutions and
universities | also listened to MT. Shahi. My
friend from the Janata benches made
observations about the misdeeds of the Vice-
Chancellor who happened to be the speaker
before me, That is the point exactly. The
claim of the autonomy to colleges and the
universities is really a claim for all the heads
of the institutions to do anything wrong tc
any extent. That is what | understand from
autonomy. | am opposed to the idea of
autonomy. | can under-
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stand the autonomy of the spirituality of the
individual. 1 can understand the spiritual
autonomy of the teacher concerned. | can
understand the spiritual guidance given t, the
Students concerned. | am agreeable to all this.
But the point is this. What are they thinking
about autonomy and where they taking
autonomy? We are speaking about autonomy
jn a country where the society and the
structure of the society is different. | shudder
to think what wiH happen to the weakest
section of the society. This autonomy will
lead them to destruction and slavery. This is a
very important point. | am afraid about the
poorest sections of the people. I can see from
Section IX of the report that it deals with
facilities for the Scheduled Castes and the
Scheduled Tribes. There the cat is out of the
bag. These people claim that the standard of
teaching should be maintained and the
standard of teachers should be mainlined. But
they appoint third-rate teachers at dignified
places for giving guidance to the students.
This is what happens. The University Grants
Commission has not done anything in favour
of th, weaker sections of the society for such a
long time. They have been awakened by the
parliamentary committee and even after the
report of the parliamentary committee, they
have acted upon it'at the proverbial ‘snail's
speed or they have not acted at all. What doe
it mean? It means that the people wh, are at
the highest seats of learning do not want to
know what exactly is the society and what
exactly is the need of the society. This is the
tragedy of this day. What happens to the
hundreds and hundreds of Harijans ant
people? They are looted and the modesty of
their women is violated. That is the structure
of society we have.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Madhavan, are
you speaking en lhe University Grant*
Commission?
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SHRI K. K. MADHAVAN: | know what is
relevant. | know the law of relevance. | am a
lawye, by profession.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): That is
good. Carry on.

SHRI K. K. MADHAVAN: | am
coming to that. We are in a country, we are in
a society  where men are not equal. W,
have got political equality in  terms of
one-man-one-vote. But in everything else, we
have inequality. And the University Grants
Commission  do not take note of this
inequality. They speak about the
students coming from the poorer sections of
the society and the Scheduled Castes and the
Scheduled Tribes. I>0 they know the  living
conditions of these students?  Sir, | was born
in a Harijan family. My father was not an
agricultural worker, he was a scholar.
From the 5th standard onwards, | was a
merit  scholarship-holder throughout. | am
not speaking about myself. What about the
students coming from the Harijan community?
What are the living conditions under which
they study? They live in houses far away from
the colleges. They have to walk ten or even
20 miles. They have to read under the light
of a chimney burnt by kerosene.  But
sometimes when the boy is reading, the
mother will take away that chimney to the
kitchen and he will have to read in
darkness. What is his social ~condition? He is
starving or half-starving. For such a boy, at a
tender age, at the high school level, at the
college level, if you lake into consideration
those living  conditions, how can you
prescribe standards? Now they say that they
have given an allowance of five marks, a
relaxation of five marks. What is this
relaxation of five marks compared to the
pitiable living conditions in which they are?
And they say  that they have provided so
many  things. But reading from pages 13(j to
141 of the Report, you find that admissions
are
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[Shri K. K. Madhavan] not given to the
students coming from the Scheduled Castes
and Scheduled Tribes, appointments are not
given and promotions are not given to these
people though they are well-qualified. That is
the condition now. Then they speak about the
universities. They have said that a number of
universities have not implemented these
things. 1 want to know what action this
University Grants Commission have taken
against those universities. Have they withheld
their grants? If they don't obey your
directives, why do you give grants to such
institutions? They say that they have
requested them. What is this nonsense of a
request? They should have directed the
universities to comply with the orders of the
Government. They do not comply. What
action do you take? You don't take any action.
And what about the UGC office itself? They
themselves have denied these opportunities of
appointment and promotion to the Scheduled
Caste and Scheduled Tribe people. After re-
ceiving the Report of the Parliamentary
Committee, they have begun to open their
eyes. But even to do something, they took
much more time. And they boast of posting a
peon or promoting a peon or somebody to a
Class IV or a clerical post. That is what they
say.

Then, Sir, most of the posts have been de-
reserved. | don't have enough time to go into
the entire structure. This de-reservat.’on policy
ia there in the UGC office itself. That is my
complaint. When that is the policy of the
University Grants Commission, how can the
policy of different universities differ from that
of the UGC? That is a very strange fact, Sir.
There is a march of de-reservation. | know in
the newspaper advertisements it ia said that
the posts are reserved for the Scheduled
Castes and the Scheduled Tribes. But, in
actual practice, at the same time they invite
applications from other sections also. They
interview them separately. The interviews are
a farce. After that so many obstacles are there.
The whole
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thing is de-reserved. It is a question of
manipulation. It is a very very clever way of
manipulating things against the Scheduled
Castes and the Scheduled Tribes. That is what
has happened in the colleges and universities.
I am not referring to autonomous colleges,
where the position will be much worse.

Sir, I will give you my awn personal example.
Idid not wantmy daughter to be educated in
a Christian convent. But she wanted to be there.
After the 10th standard, she joined there;

though she got admission in our | own
Government college also. She join-1  ed there;
but then she bad a bitter experience. Why? That

college, | dare | mention the name, St.
Teresa's Col-] lege, Ernakulam, Cochin-II
located st j the place from where 1 come,
is i known to have produced first division
students in a large number, with high percentage
of marks, 100 per cent, and all that, but do you
know how they manipulate that? They wiH
persuade the students before the  final exami-
nations to withdraw, take transfer to some other
institution and go somewhere else.  Then they
take the bright students for admission at tlie
higher secondary stage. From the Slaughter oi a
gentleman, who subsequently became a
Minister in KeraH they took bribe. Bribery is the
order of trie day in such institutions. In many
inslitu-i  tions in Kerala the  entire salary of
college teachers is now paid by ihe
Government. It is an invitation to private
managements to boost up their bribery. It is
bribery rampant. A lecturership in these
colleges means a bribe of Rs. 20,000. In a private
college the entire expenditure, including the
grants for buildings, is given by the Government,
but still they are known as private colleges.
They are the colleges of bribery. They are the
colleges of corruption. All this is done by very
holy people, the priests and nuns. My daughter
had a bitter experience there and “h, had to
leave that institution after being there only for
two years.  Sir, they take all the money from the
Government ior running the hostels mess fo,
Scheduled
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Caste/Scheduled Tribe students but they give
only sub-standard food. Such things are
happening. Some students remarked that, if
Hie Hell was to be monopolised by any
particular section, it will be monopolised by
the nuns and the priests. That is tbe im-
pression among the younger people, among
the students. Of course principle are there but
practice is entirely different.

Sur, | wanted to quote extensively from the
last chapter but for want ol' time | am not
doing it. Sir, you may kindly go through the
last chapter. It is on the measures or
Seneduled Caste and Scheduled Tribes, i.e.,
the facilities to be given to them. You will see
that all the directions ot the Government have
been violated by the colleges and universities
and the University Grants Commission is a
silent watchman of all this corruption and
indiscipline. How can such an organisation,
the University Grants Commission, preside
over the destinies of the growing generations
of this country? How can such an institution
instil  discipline among the younger
generations of this country? If any action is to
be taken against any wrong that is invisibly
committed by anybody, by any association or
institution in this country, | would say the first
offender is  the  University  Grants
Commission, then only come the universities
and lastly the colleges. So, the dismal position
is that we are a country where the society is
not equal. We are thinking in terms of an
egalitarian society. That is a very nice word.
This is being talked of by the people in power.
Rut there is nothing but revivalism. Even in
this emphasis on rural economy and deve-
lopment, | feel there is the hidden element of
revivalism which may ultimately come to
totalitarianism or even authoritarianism. That
is the position. The culture of this country is
congenial to the growth of totalitarianism or
authoritarianism. All the parties have to fight
against this the feudal culture of this country,
the feudal character of this country, the
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feudal economy of this countiy and the feudal
minds of the people at the top in this country.
Unless we have a frontal attack on it, we
cannot get rid of it. Sir, I am ashamed that |
am headed by the people who fool their
followers, who desert their followers, who
betray their follower* and who betray their
masters. That is the tragedy of the day. Sir, |
fee?, | stand disillusioned not by tlie Janata
party Government or by the people who
brought them to powei. So long as the people
do not decide to remove them, they cannot be
pulled down. At the same time, when they are
going towards revivalism, their trend is
towards authoritarianism, the people of this
country have a right to check them at the
appropriate time. The point is, Sir, it is a
difference between tweedle dum and tweedle
dee and nothing else. There is absolutely no
difference between the tendency towards
totalitarianism on the one side and tendency
towards authoritarianism on the other side.
And | etand in between these two, between the
devil and the deeo sea.

I thank you, Sir, for giving me an
opportunity to speak. As a token of protect
against the leaders, of Congress Party
Organisation, | was sitting silent in ihe House
for ;0 many days in this session and this is the
first occasion that | speak during this session.
Thank you.

THE vrCE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Thank you, Mr
Madhavan. bi-. Adiseshiah.

DR. V. P. DUTT: May | ask one question,
Sir? | think the normal order that is given
should not change. The o)rder should not be
changed without informing the Members be-
cause there was a certain order given of
speakers. Now, unfortunately, we make some
other engagement according to that order and
it makes it difficult for us.

THE VICE-CHAIRMAN (SHRJ ARVIND
GANESH KULKARNI): |
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[Shri Arvind Ganesh Kulkarni]

am sorry; when | occupied the Chair, | had .

DR, V. P DUTT: No, Sir, I was only
submitting.

DR. MALCOLM S.!" ADISESHIAH
(Nominated): | rise to associate myself with
the proposal ol the Minister of Education to
take into consideration this annual report of
the University Grants Commission for 1976-
77 which | find a good and informative
report about the functioning of the university
system under its overall guidance for that
year 1976-77.

I note three general limitations that |
find reading through this report. The finst is
thai the report is somewhat dated J976-77
and the number of us present here who are
connected actively with the universities find

ourselves like having to  partake of
warmed over milk  ora piece of stale
bread for which, of course, neither the
Minister nor the University Grants

Commission is
the time rhythm in

responsible, because that is
which the report is
presented annually.  The second limitation
which | find is this. In the Introduction,
there is an attempt to synthesise the nine
sections into which the report is divided. In
tlie first section, which deals with the trends
in enrolment in universities and colleges, there
is an attempt to synthesise. But when wt go
on to the other eight sections in the
Introduction, the  synthesis is lacking
and | would call the attention of the UGC to
making an effort in their future reports to
continue the attempt at synthesising and at
making a synthetic presentation of the
trend which has been begun i, the first part
of the nine different sec-. tions of the
report.  On student enrolment, we get a clear
idea. When wt.- go on to other, things
like the intenahce and co-ordination ol
isianctarda, support for research and so. on,
we io not get the .same idea arid the sams
kind of trends  which We notice in the
first section. The 'tfhird: is, there are
certain  gaps in the report both on the
student Side
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presently.

Turning first to tlie first section on
enrolment in  higher education, the
Commission reports, and the hon Minister
also, in her excellent presentation, called
attention to the fact
that there ij a declining trend in enrolment.
Thereisonlya 0.2 per
cent increase in enrolment for 1976-77
and for the three years together, it is
somewhere around 2.9 per cent in-

crease in enrolment. Mr. Vice-Ch'airman, |
think, this refers only to full time students
registered and enrolled in the universities and
their affiliated colleges. 1 would like to

, suggest that th-j UGC begin to collect data on
ali students. There is in the appendix, in on j
ot'the appendices,

appendix 11, a listing of the correspondence
course students. 1 think, if we put all the
information together, with the universities
supplying infor-

mation on privat? students, as well the very
importanc group which we
do not take ever notice of, those who are at
the tutorial colleges pursuing tertiary
education, we would get a better idea of
what, the enrolment trendu are, full time, part
time, own time and in the non-formal
education system. Now, such a consolidated
picture is, not available. | tried to

put the things together, but still it did not add
up to a consolidated trend With regard to
total enrolment.

Now, Mr. Vic-Chairman, | would invite

your attention to page 2 of the I report. | do
not. find my  Andhraj friends here. Ic
says:
"In Andhra Pradesh, there was a precipitate
decline of 12.2 per cent in enrolment in 5 976-
77 due to the introduction of 10-f 2 system."
Now, | suppose, the UGC or some of them at
least know the  real reason for this precipitate
decline. My fellow Vice Chancellors in
Andhra Pradesh have told me that 1976-77 was |
the first year, when there had been honest
examinations at the  higher secondary level,
when there was noj copying.  Therefore,
there  was a precipitate decline in  the
numbei- of students who were eligible
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to enter the universities and colleges. They had
to give grace marks and so on to get even the
minimum number in. This is simply an aside. |
agree with! the general trend and conclusion,
reached here and that is given the mismatch
between the products of higher education and
the employment market which has been referred
to by Dr. Lokesh Chandra, Dr. Sarup Singh and
others, this effort to first stabilise full time
enrolment in higher education is in escapable.
How this is to be done, however, is a matter
which has not been discussed here. 1 do not
know whether the UGC can do very much about
how to implement this desirable objective. |
think the only way to do it is by opening up the
various channels of higher education apart from
full time attendance at colleges and universities.
Then the second section goes on to the numeri-
cal growth of colleges and here there is a flat
statement, using very strong language; it says on
page 2:

"ThufS taking the country as awhole,
there seems to be an urgent need for banning
the establishment of new colleges for some

years to jcome."

And the hon. Minister used

convincing to me. |

to be thought about.

Here | have one comment with regard to
this report and that is the definition of
non-viable colleges.
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the phrase
'moratorium on colleges' except where they are
needed, such as in tribal areas. | am in broad
agreement with J this, Mr. Vice-Chairman, but |
think the reasons given for this are not quite
am agreeable to the
conclusion but how we go about implementing it
again needs to hie thought about because as the
report points out in this section, starting of
colleges is not a responsibility of the UGC, nor
of the Union Government, but of the State
Governments and, therefore, how this agreement
or consensus about bringing .forward a sort of
Central legislation which will limit the starting of
new colleges, is to be arrived at, that is a matter
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There is rather a wooden definition of non-
viability that is to say, any college which has
an enrolment below 400 is called non-viable.
I think this is bureaucratic in the sense as used
by Dr. Lokesh Chandra and Dr. Sarup Singh.
1 think, it is the easy way of defining non-
viabla colleges, but | must say, to me, coming
from my University, some of the best institu-
tions which are known all over India, like the
Christian Medical College in Vellore and the
Women's Christian College in Madras,
deliberately have kept down their enrolment
to below 400 and, therefore, | think the ques-
tion of viability does not depend upon the
number of students only. Viable institutions
should be defined in terms of the use of
facilities, full-time and part-time use of
facilities, the quality of teaching, the facilities
available for sports and culture and the
contribution made to local community deve-
lopment. It iz difficult for the UGC to use all
this criteria in order to arrive at what are the
Institutions which are viable, but | have some
serious doubts which were expressed by me in
the UGC and at other forums, of using purely
the four hundred student figure for arriving at
this large number of non-viable institutions.

Now | agree with the general conclusion
here for not starting new colleges, for
stabilising full-time enrolment, but I have my
own reasons for this agreement. First of all,
there is the social frustration that higher edu-
cation is causing vis-a-vis employment. Then
there is the social injustice which my friend
Mr. Madhavan, speaking before me; referred
to, namely that it is the system through which,
as Dr. Sarup Singh said, we, at the higher
class, the top 20 per cent of the society and
our children, are getting into universities and
into the labour market. | think this stabili-
sation is necessary, but we should not stop at
that. | think there is the need here for
replacing the present system of certification,
the giving of degrees and diplomas as a means
of breaking
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[Dr. Malcolm S. Adiseshiah] this close link
between the university certification and the
employment in the organised sector and
replacing them iby records of the learning
path and learning attainment of each student.
This would leave it to the employers, whether
public sector or private sector, to devise their
own selection procedures, selection methods
and not distort the education system by re-
quiring the certification to be the means or
passport to employment.

Now, Mr. Vice-Chairman, the same section,
in the in-4 P.M. introduction there is a mixture
of the numerical growth of colleges and the
numerical growth of universities, and at page
2, the report makes a rather cautious statement
about the-growth of universities, namely, "the
desirability of allowing any new universities
to be established lor the present needs careful
consideration." There is not the moratorium or
a complete ban in this case. This paragraph is
with regard to colleges. But with regard to
universities, the matter needs careful
consideration. Here | would like to bring to
the attention of the House and of the Uni-
versity Grants Commission the peculiar
situation of Tamil Nadu with its three
universitias. You may take any criteria. The
number of colleges which was recommended
by the Gajendra-gadkar Committee or by the
Kothari Comission was 30 or 40 colleges for
each university. And | was the Vice-
Chancellor of a university with 160 colleger!
And my colleague, the Vice-Chancellor of
Madurai University had 110 colleges! If we
take the criterion of population. th, all-Indi,
figur, is one university for 63 lakhs of popu-
lation. In Tamil Nadu, one university has
double that number—137 lakhs. Therefore,
with regard to Tamil Nadu, we have followed
the UGC lines suggested here. During the lact
three years when | was the Vice-Chancellor—
and this is the fourth year and my successor is
there —we had not and have not started a
single college. This is where money is being
wasted and we have followed
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the line of holding it. But we want i the Madras
University, for instance, which is facing an
impossible situation with 160 colleges spread
over half the State to b, broken into two more
new universities, for which the University Grants
Commission and the State Government have
given all the infrastructure in Coimbatore and
Tiruchirapalli. So | welcome the idea if the
Minister and the Commission means that new
universities should not ordinarily be opened, but
they must be carefully considered in order to see
whether they should be. | would assure you that
in Tamil Nadu, you could, without any additional
financial commitment to the U.G.C, make the
University of Madras, which is now unviable,
mora nearly viable by opening tv/o more
universities.

Now, | come next to Section Il of the Report,
with regard to maintenance and coordination of
standards. It has a number of things which are of

mixed value. | think that the Faculty
Improvement Programme is an excellent
programme.  The  Faculty  Improvement

Programme helps teachers to undertake M. Phil,
studies. But unfortunately, this has got linked
with eligibility for UGC scales of pay. |
understand Delhi has taken its own decision. But
we in Madras still follow the UGC lines. A
college lecturer, to be eligible for the UGC scale,
must get a M. Phil, and later on Ph.D. Now,
there is no academic motivation for going in for
the first research degree. Therefore, to that
extent, | must say that if the Faculty Improve-
ment Programme can in some way delink M.
Phil, from eligibility for UGC scales of pay, then
the purpose which the UGC has in mind, of im-
proving the quality of teachers and lecturers in
our colleges and universities, would he served
through the M. phil. programme.

Then, Mr. Vice-Chairman, | have read
carefully through the work of the subject
panels mentioned in Section n of the Report. |
must say that apart from the panel work on
history —it may be that because of the spe-
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cialisation of the Chairman of the University
Grants Commission, they have done an
excellent job on history and the social work
panel—the work of the other panels does not
seem to be very impressive. Certainly it has
not reached out to my university. Nothing
came to us from the work that these panelg
have done, which we could wuse in
restructuring and improving the curriculum
and teaching in the university.

Now, with regard to restructuring of
courses, Dr. Lokesh Chandra and Dr. Sarup
Singh referred to problems faced in linking
these courses to rural development. We have
done that in our University, and this is an
essential reform. It is not a revolution; it is a
reform, and it can be done. The UGC
guidelines are wise. Each university has to
work this out. The content of this cannot
come from Delhi, from the central place, not
even from Madras for the colleges. We will
have to work together in the various places
where this takes place, whether it is s. dry
land, whether it is a fishery land, whether it is
a wet land, and so on; you have to link the
curriculum and the syllabus concerned to the
local rural conditions.

Another thing | would like to call the
attention of the UGC to is the cost. | found
that the amount of money that we have to
spend on retraining our teachers or putting
new teachers and on equipment and labo-
ratories is much more than what the UGC and
the University thought were essential in this
programme.

In this connection I also want to say that the
emphasis with regard to maintenance of
standards in adult education is, on paper, very
well expressed. But | must tell the House and
the UGC, on the basis of my own practical
experience—I also happen to be president of
the All-India Adult Education Association—
that the universities are being left far behind
compared to the other voluntary agencies "
Government departments in this programme
of adult education to
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which we, ao a nation, have given the highest
priority. 1 would call attention to this aspect,
even if we do not want to be in forefront, at
leaet we must move as fast as others. This
aspect should be looked into. (Time-beli rings)
Now that you have rung the bell I shall kip
the other portions and | come to my last point.
And that is with regard to the development of
universities. Here, unlike Dr. Sarup Singh or
Prof. Rashiduddin Khan and others who will
speak after me,—like Dr. Dutt coming from a
State University, | must join with Dr. Lokesh
Chandra against Dr. Sarup Singh, about the
present financing system of the universities.
Look at pages 102 and 103 and you will see
the inequity. On page 102 you will see that
something like Es. 32 crores is being spent on
non-Plan expenditure for the live Central
Universities and something like Rs. 38 crores
on Plan expenditure fo.- 110 universities
including the five Central Universities and
deemed universities. Now, Dr. Sarup Singh is
quite right in saying that the UGC is not
responsible for this inequity. This is an
inequity. This is an inequity because the State
universities do not get from the State Gov-
ernments the financial support which Dr.
Sarup Singh referred to, to make up for the
kind of support which the five Central
Universities are getting from the UGC. | agree
with him that this is not th, fault of the UGC.
We wrote as Parliament this item into the
UGC Act, under Section 12(b) and as long as
Section 12(b) is there, the UGC will be
making this kind of inequitable distribution of
its limited resources, more than 50 per cent
going to the Ave Central Universities and less
than 50 per cent going to the other 100 odd
State Universities. Now, what is the way out
in regard to this? Even under the present
conditions | believe there are two things which
can be done. The University Grants
Commission can be responsible for Plan
grants for everybody, both for Central
Universities and State Universities. And let
the Minister of Education, the Central
Minister of Education, provid-* the non-Plan
grant
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to the Central Universities just as the State
Ministry of Education provides the non-Plan
grants to us the State Universities. The
Central Ministry of Education should provide
the non-Plan expenditure to the Central Uni-
versities. Even in these grants to the Central
Universities, there is inequity. Whereas, for
giving grants to the State Universities, the
UGC requires the State Governments to
provide 50 to 25 per cent matching grant,
when it comes to the Central Universities they
get hundred per cent from the Commission.
So, in order to get over this kind of an
inequity the immediate way out that | have
been advocating is to open up the doors for
the University Grants Comission to provide
some non-Plan assistance, some non-Plan aid,
to the universities. That is the second
immediate alternative. There is nothing in the
statutes, as far as | understand it, which will
prevent the University Grants Commission
from financing non-Plan aid to the State
Universities. This should be open to them,
wherever it fe necessary, wherever it is
deserving, where-ever it is meritorious. My
last point is about the governance of our
universities and on the question of autonomy
to which Mr. Sarup Singh referred and, |
think, another hon. Member has also
mentioned  this. But there was a
misunderstanding. | think Mr. Sarup Singh
put very clearly what the university means by
‘autonomy’. It means quality and freedom to
think and teach and move forward along with
all countries of the world in the realm of the
mind and spirit.

Now, this report is -silent on two things.
There are two gaps. One is that in the students
section there is no report on student
disturbances. | know-that 1976-77 was the
period of emergency and there was no report
on student disturbances officially made in
newspapers. | think, however, that the UGC
files should contain this information. The files
in the Education Ministry has the information
on student disturbances that have taken place.
I remember Prof. Nurul Hasan

Commission

giving this information while answering
starred or Unstarred questions in Parliament.
Therefore, that Silence is not necessary in this
report because this is official information and
it needs analysis.

Secondly, and more seriously, during
this period of 1976-77—Prof. Ranga wil]
correct me if I am wrong—a numbei
of State  Governments tools
action in order to  abolisl
elected syndicates, elected Academic
Councils and elected Senates and
nominate persons on these bodies end this
continues today. This took plaee in 1976-77
in a number of universities. A number of
other universities—not only these
universities—were brought under the State
Secretaries of Education as Departments of
Government
in such a way that the Vice-Chancellors in
those universities could not even appoint a
peon or a clerk o3 typist without the
permission of tht Secretaries of Education
Departments of the Government. This is a
fact, bul this report is silent on this. Mr. Saruj
Singh said that the only justificatioi for
universities is that they should become
centres of excellence. To attaii some part of
that ideal, they must b< universities, not
Departments of Gov-
ernment. If that is sc, | would lik(
to suggest that the University Grant:
Commission should appoint ;, Commis sion
to look into this whole questioi of
governance. 8 years ago we hat the
Gajendragadkar Commission. Nov we have
a different situation an therefore this
commission should sug gest improvements
and the type 0 model we should have....

PROF. N. G. RANGA: Including it
relationship with students.

DR. MALCOLM S. ADISESHIAH That
Ls what | mean.

| believe that the time has come fo the
University Grants Commission t look into the
method of appointin Vice-Chancellors in the
Universitiy | think it has become—if | may use
strong expression—an instrument ¢ political
intervention in a number c*  States. | would
like to suggest th:
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in the premier universities of the country—coming
from Madras University, | have no hesitation in inc-
luding Jawaharlal Nehru University and Delhi
University in that category —the UGC and the
Central Government should start new traditions. For
instance, in Jawaharlal Nehru University there are at
least half a dozen Heads of Centres or Departments,
in Delhi University probably there are more than half
a dozen who could be Vice-Chancellors. Here the
post of Vice-Chancellor .should go in rotation by
seniority among these Heads of Departments. Why
should we continue to bring outsiders as Vice-Chan-
cellor? I think the time has come to look into a more
orderly way of ensuring appointment:; of Vice-
Chancel-»* lors as part of these autonomous
structures. It exists in all the other countries.

PROF. N. G. RANGA: Can't there be a system
of election?

DR. RAFIQ ZAKARIA (Maharashtra): You
want the UGC to appoint them?

DR. MALCOLM S. ADISESHIAH: No. | want
the Universities to do that, just as it is done in
Oxford, Cambridge, London, etc.

DR. RAFIQ ZAKARIA:  The UGC has nothing to
dowith it. Itisbyan| Actof Parliament that you
decide the procedure. It is for Parliament to do

that.

DR. MALCOLM S. ADISESHIAH: | am
suggesting that the UGC should appoint a
Commission to go into the whole question of the
governance of the Universities which includes the
students' relationship with the Universities and the
appointment of Vice-Chancellors and | have made
one sug-" gestion as to how this could toe done,
starting with some of the well-established and
premier Universities of the country, by a system of
rotation of the Heads of Departments in the Uni-
versities and no outsiders need come. Thank you, Sir.

"Regarding the maintenance  of
standards and co.orlination of work and
facilities in the universities, the University
Grants Commission

[ 7 DEC. 1978 ]
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o1 fagawwy avg ot (v fad foner ) -
ATAATE ITareas @, 4 frafezr aiea
FHIUT F1 1976-77 %1 FoqE =w
739 F #@rHe g, oy fmer gE A
7 frafedwmes sl & 14 5 feafe &
Fus ovo fagaar a1 2 1 § sy
Tga & AT 7 gewa g 1 gfuafwd
WA FHI9T | 57 7 7¢ uftaea F ooy
qa 7 73 swam @ 4 § 1 gfrafad
araq #1743, e e #3159 319w,
THIfTI2e #1dw F ds9 1 4% )
aga &9 a1 W7 faww ol gy
w=5 fafad= eved aoFom &1 diee
%1 912 7 vefnfaesos & wee § o
w4q That has been arrested,

T Ao At Hlo FT 1 IT E 98
g1 w=er g f& o saa aos fgawe
ATRE |

gl gfear &t swa 4, #fw
gaTgraTa gfaafedl 1 #@1v 98% o=
Fafregorm & aga adl & 777 qrens 2,
gfay & Fg gxarz fe 25 o9 Fam
afrafeds mew a+ow #1972 & Zw9
TF e am a1 fgafagt x wa F
forg AT | 2% vgw e ameEEe F
g1 FETA AFY 9, q€ FUET & AF) g
4 M TR 7fzare wwdh Jar g o A
fagmfaat & w7 & faw | soaT aog
g TAIAF § FT AT TS FHT FT 4T,
afrafedt afza F=ow & g7 #91 +
gt frar ) fag grae umdwa wwoar
7 faafaer a7 gawt wreg @ 374 g,
WA FAT, FeEEe T TEE
FATAT A AT 3T aHWT &1 o2 7 2
A agt g g @ g
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[#r faogeas am ais

has been conscious of the fact that the best
results could be achieved by developing
simultaneously the physical infrastructure of
class rooms, libraries, laboratories, hostels, etc.
A substantial investment is required to ensure
minimum facilities even in selected institutions
with sufficient regional spread.”

afes wra 5t ‘zriem wwifean &
feard afsmor g8 & 37 Foitd #1 3a7
gT g aFt oar @1 @12 g7 fefoe
wfafazra F 37 & 939 T 97 75
grezifeag 2Tt 92T & | ® qugar
g P o g7 7o Faw g | g AT
Tad iz 1 777 2% %, Forer warw
q@r Afg#rT 2, e 3z wrfar sravom
7 | fmT arfaar sTedaem & #1 gaaq
ag agt 2 Pr fa sardzr 2m a7
g 25 3T & gfrafazy qizs wdrom
F1 QEfAfTeEay 99 @TE A W
za fEar s ar 397 39z 7 fEan
st | Fré arfy oar grir arfee fe
T & 77 7, qfafeqs 97 & 77
qag % (5 399 08 Fe7 £ 1 Srafaa
qex & a1 F59% T 3% G 7 FoA0
2 IFEr ArgfzargEr, & H,
fraiat &1, 37 Zfiz F o av = grwa
A g grar Fofgd | srrad 7ga A1 aadifaat
T forar % 707 ai & 1 & FroF g
7 afqafazt aizq saaq & fafas
H FrE WA MF FAIAT 3T TH,
FRAZIT FTT FT I T FL | T FAT
ot & w2 2 Fr forar % @t & 7 grga-
a7 Ifeads saar gy § W wer
aF 3957 forz fa #a1 afoxdm saar
ATFA 2 2T F aAraa, v F amA
df 2 1 faarar Aifa weedy afems
FLT R/ AT TG0 T T F | W9
Fwrar 7187 & Ffrafadt aen 4=
F arreg ¥ a7 77 nifeanie F @)

Commission
AIAT BT FHAT FATC HYT IHF ¢ A
ST AT AT qiTATT FIAT AET £ 9
FHAT FT T H AT

393 A F Az £340 [rzar 3
Ffgafazy gfew 0T q, I FTAD
HAZNT TFaed JAT @ IANT @ F qar
FAAT 2 fF Arga feqrészy ®1 g
1974-75 ® 609.07 #ArEd w747,
1975—-76 # 781.88 #@rd &74T,
1976=77% 1162, 36 71& 5747 T,
FIRTTETS FT Ao ATTAR 7 IEA
T fFa7 1974-76 W 327,91 74,
1975-76% 306. 82 ATGHIT 1976~
77 ¥ 554. 82 @rA, AT T AT
TFATATSIITT 271,02 AT 1974—75
d, 1975-76 ® 393.64 =& TI7T
1976~77 ¥ 577.88 @@ #* fAq-
AfFaT cF 1T A1 E TG TEH 1974
75 § 905.28 A, 1975~76
1077.21 A MT  1976-77 |
1194, 34 @ra g7t fzar

i magar 3 T faaafas e
qY AT SATET ot argg fronEr g,
sTafTET MT "W ATFAS, I
fafor w7 EFmment & wad samEr
Fraaaq w1 fagafary 97 79 3
TF AFEVg 3 = 91E R = g
QAT =@ fF wTOE S femadza §
FAH A FTAA 7 TR wiaw aw 7 fatadt
qZH FHAT T HY (HA7 ?

drady ara az g F A A1 ey
qfafady atza wfwors & Far = 7,
OF WA I &1 AT ZH o
afaezs a1 fafafon S a2,
S & AR A qaatas afatads &
ferden wrafmn FadvE, afen3gd
T AMZ AT A ATHT A AT FeAeag
afr &\ gfaafadr aizg sfoow sw
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Foagezaeg 97 faam w7 § o f=me
T4 T 17 qZ ITH( TARAA 347 2,
Tz FAT Z | ATHT T HFTT A5 FNAT
¢ r 9fF gfrafedt & eefafmw &
qax arwfETT § IaeT faarg a7 § 7
aFar 3 fr g fafafer fm ow g &
zadr gfatadt st 2 o< 7 gf9-
FidT #7 £ 37 FAgr AT AT
AT F 7 E0 TATE A1 7 74 fgoma
T qTAT FAATHFT AT £ | TF AL
FIAFATEA 574 & AT ATz foower &7
AT E 1 AT e 2 O ag e oy 8
o firar av zasr A1 saTEr W a0
T, wir Aatad F fa=re w7 g
gafam gz A1 =Faa afaesa A1 17 AT
& A nzaim eE w TwE aaaey
HT AT AT 39 fewdz gfafad 7,
HETATHT &% §9 & (40 71T F1 0%
oAt g frwraar gem faaa g
T ° FW T9 |

% wAr gfvatadt aiza Feva
q a2 S Gt fFar @ v & fao
fr &7 & w7 50-55 WA T3 FAvE
FATT AFT TA F g19 A0 A F1 757 o
Uo 5942 2 99 0 55 T7aZ AT FEE
fefamr a1 12 dvs 7@ F A9 39
g\ wrfaw, ua. feao &t fea gt
=rfam, o fvmo g1 @1 aga 781 g ar
fead ad w1 379 1 g5ar g Tifey
e foad ag ooteeeiiz & wrfaw &
urawiaar 2 e P s gfaa-
fadr Ao fHde & #@w & @i
waT Ag AT Al mw O feae F
wEa ¥ faa oa &1 Sifasm #wAn
Fifguaroimiss & s 3@ W
AT =rfan 9y 1 ek e 7z fe oS
¥ * fo wmaw wrfafedo @t g
g Ffaferma g fed & fag
TET &, aET FATATHRAA AT ST
Flagzard  wrs = ot gt anfag

[7 DEC. 1978]
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fe Foradr wra ag o5 &7 94 fF o1 mrast
AT TET & 9% 2T F ITAT 2 AT
AR AT AT TAF AT INET TRTE AT
e e & e £, A
A FIAT TIAT | FTE ATAT T(F29Z AT
fetit w1y #1 7@AT § A1 o FarEn R
Frere ¥ for e #ro fero 7 ffy
w1 Ored & A Ao faze &
Faaft st & w17 s & T AW A
Fq foas as dar g =anfze fr foma
arfaq g1 a% fr 98 &z o feodie
7 ST FT GEE 9T Z A% | Al AZ
T A AT 2 For 77 g W W
TI=AT T37 |

S 7 #w =re ey g 7w framar,
ag & wgar =g & wesa weeeimrd
T 7 §27 oTE AOIEEAE 0T AEd
argea—fog awg & afwateds o1
4T 3¢ wsirfea #ifaa w1 @ew w7
AR gw wngeENz  fEn A
fowmr w% a9t & w7 Wy o 99T @
U 3T UNTEEAE, 41 9% AR IE@AT
g fr ag aforfr Sl &1 =2
TEAHE W FEAT 72T 3w a@vE A
nzzifeey argarfea &1 =7 e
g d1 9% o1 q4T 8 |

G OHTTRT FEATATZAT AT TH TAET
a1 F aze At (5w a9g & A aa
g ? oy o 2fan a7 e qo THA
#1 faerdt &1 grar | w7 AAAM
At Fwre favafzamm & A5
Ty § WA E wEm, d FAE
Az | At 3w AEw A 2w
OF TET H=GT THIAT & Ao ATo THA ATH
F1| 9% faq @z & (s W@
gfenr & whezz mfee
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[=t famasqs M arg)
QHTIEE AT © 0T & | g Iwen
TMAE, AW FATE I A FEAE
A RL AT FATAT AT T F FAFAT
T E FoFr A0 F A7 Ty 0
et 41 FrdT & A7 o el 9
&g we fomw 5 ofow g fgrgeama
FTATH L9 FXAT § Alaer args fawar
& sam agy gradl g\ g ) AT 0F
ATEH AT # W1 53-3% FTAT Wifwae
foad  wma € gaaT sg-song & A
st Afaatad §1 weor aqg 7 oow
STHTAT 41, 574 §8 Alqatadis auge 4) —
gargrat: afqafadt i & g K &
Fen g 5 @mAZFT agiowum §
OF 79 WieH! | (% To0d a7 guit
FO St 4 (ofoam &, #fafe) & amg
ST @, @fra wre @ Ao THET
21 & a7 o) oy i @ B cwrd g A
&1 T § qo1 e i 7 A
uE g 3 fr —fedds afatedr @
amgEd goam fewhr afaEfads @
I gaE Fq H7 A1 fwen g3 &
AT & g - wfa § daar g @ sawr
awg ¥ gfaafadr #§ ot sama few-
qrEze gadt sl feedied i g
F7 A0 aFar qg qeAwA F1 alwT H
oo g1 & T o 1 @@ @ g
GEEEIE ) dIws FHE ATgEIT
FI9 | WeTA g AL AT HT HIAAT
Fifgn 5 Faa@ T ag #< 1

ol 19 Aive 24 & €22 H AfAatadi
#1 39 | FT Ao Wlo dlo &I ATEH
T &1 I 4 §O AREE FAIE,
afee o9 F M4-H'49  I9F q9 TF
Gt gz & oF ANT @A AT
agIAan wgfaw A 96 & A
% @z wgawe 8§ 99 1 a9l fewwa
ZYHT & W< 39 &7 adiT 4g FEl 2
f aga @1 ATEw AW g1 9TEr WY
S FTH qE AT H QA G aFAl g TR
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d AT AT § OO 297 § 905 =2
TR qfaa A adt Tt ) fet
W F ag A Fmar g iy afafed
A2 FHIA 1 AT 7T T4 2 39
q & faar Gam 92 a9 7df 57 w971 )
foraeT vz =g & | Ao g aefr ) s W
FI7 I FT AL F FIE AIAT E A7
gl @z oy & 9w qa
TATT  AdY 43 araAr, ZW AT AVE A
w7 @1 oA gy Arfgw ) A1 F A
=g % 5w 29 %1 oF wzaTaiwac
Falal g AEtadr ¥ fr g1 gw u=5
frmdt gz s 79 | T AT aE 2
fF ssr 3zl seRT SgrEr Evn ) @
g A g owAwE A FHY
& % =1 % From agt w1 St ww A
1 gIar MY HAT 29 I WS
AT AZ A1 Fo A4 BT FE o
a5 T8 WaE £ o7 wew fagrd T
Gt ot & ford, it guR wAT § ) H A
F1 Bz A7 FT TTE AIAAT 2 717 72 A
HIT AIZT F7A &, ATFA TH 72D 4
a1 o s ag ST & w7 afaafay
g # fams owefa &t &
frer a7 & Fzzew %1 §0 fowram 4
vefafadem & sy R aFT AT G |
# aga =meen g o s qiferfere rdfa
HIT | 17 7 gare ferare aar sua
FNET A FUGT 7T AT HIDTE | AR
TANTAT FT Fipag FE | IO AN
T fagiz & sfasdm s gfa-
afadrsr @z & | &gl o< 34T g1 aar
2 sfmgmadigram g afates
STt gAT # ag o 7@ g faar gwmew
FAIHT TH IO T FAIAG IR
15 afaafads ¥ qreq @ 1 7=
g7 g% 45 FT ATEH FAGT HAT TEAT
& A7 IA F 4T IY 40,50 97 To &fo
& ey <gd & {9 97 40 1T TET
gL HEI 2T waaAee @w 7
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A ¥ fgwea gt v amaE 1%
AAAT ATRITHT WAT 5 AT T AT IAT
2w #@iv fagre ¥ s @ ardf
B FIFTT E M7 FF A oY 37 F AN
5303 TR ra) aeg & ara w fasy
FTEA BN TIFANG HT AT F TAT F7
afes 27 &1 foar &1 997 391 F%
ATAFRT w7 997 7T FT HIAL 97T
C & ATA FT AT AATHT AR FF FET
AifEn g wrw gfaafads | fifwam
FATE ) g1 7 Sram fAsaa 247
- wre wify 97§ @5 gu # 4z Ao
ST w7 wR gm 1 fraw Ed fEaw
Iz W7 AT 3 gA w1 osimdfes
- USTE FAFIAE FaTadiaa T wra
# 9z @1 a1 uF fFarg gzag wredae
%t o # amawre afaafadt % g
Fewoor fgizgo € 3w & 3w faan
tfrmaafhd mmw A A oA #
qEF IR qEd g, g 1ww aw
dEE I E | FE g 2
"King David and King Solomon Led
very merry lives With many, many
concubines And many, many wives, But
when old age came on them, With many,
many qualms, King Solomon wrote th,
proverbs And David wrote the psalms."

A o &t w frarr & a9 frearw
F1 g7 F7 0% e wir argfefey
Zfar 7 F7 37§ OF 7T AIIAF T2
FIATE | AT ATAAT FUAATHH WE 12T
uT ¥ wiwaa g afatads & fawe
FT ATH AMA AET H7F 77 TF FF 37 7
AT 22w 9 fgar W gwie A@Ei
* FrAqT ¥ uF wEwr 4 fawen @
ZrE v s A w2 A fefem e
AT TEAFEA T A HEE FATH BEE
feezama o1 T weHEE Ao Qo
FIA WA ATAATHEY GEE FAH GEE
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AT THo To 34 (HAMAFI ¢0F F7 FHex
FATH BFE AT | IAAT A& F7 77
qaie qrar A1 (T A 73w " 15 a7
w7 A A R F 25 zwmr ww
et s wee e T a1 ey 0 famra
ST T &@T | 1T TH(7T #qfafager =5
H AR AT | 39 5 W7 a0y gifgEe
%% ¥ fAer 97 Fma FATZAT 7 I aAd
T AITFT WEA-RHA ZIT TF 71 AIH
F fzumr gv oAAr wwe wgr fF o3
A FAT HUAT B1d FT 9168 7747
Fral | zaq fafez ofsfus #faz
F A% 30 1z fegeam & (w3 g
F T8 T8 FHA A T4 e
T AsF gu gfaafmd AR s £ 7
§ =argm f5 a@ faandi ofewz 3
T gL FIE €I wEETTeT 2
IR TZ FTH TN g4 F A91 A2y
39 AFTT F71 A0 Fmrd 51 F19 999
gra § A7 =1fgm avma 412 wF & A7
FEL TAT FTH F4A & | FATE 291 A
getepd ATafe &0 &1 a6, 07 790w
TETET @ W AW R W A F AR
T NFTT F FTH &7 H1 ATV 71 70T
gra @ aar Wfed | sTEamaE W,
wiaw AR aug fzar ook faa § awa
G ATE 21 E
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SHRI AJIT KUMAR SHARMA (Assam) > Mr.
Vice-Chairman, Sir, the hon. Minister of State in
the Ministry oi Education while presenting the
Report of the UGC, has commended the Report
ond also described some of the achievements of the
Commission.

[The Vice-Chairman (Shri Shyam

Lal Yadav) in the Chair]. But, before I deal
with it, I would like to refer to the latest publication
of the University Grants Commission, entitled
"Development of Higher Education in India—A
Policy Frame". Sir, 1 would like to mention a few
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[Shri Ajit Kumar Sharma] words from it to
show that the prestigious institution, which
goes by the name "the University Grants
Commission", is still confused as to what it
wants to do. In this publica. tion, the
Commission has said. "As a result of the
system of education that we have developed
/during the last 150 years, we have now more
than 120 universities, 4,500 affiliated
colleges, 40,000 secondary schools, six lakh
elementary Schools, 3.5 million teachers, one
hundred million students and an annual
expenditure of Rs. 25,000 million, which is
next only to that on Defence." Now, by taking
pride on this development, the Commission
proceeds to say "It has given us a highly
trained manpower, whose size is the largest in
the world and the top levels of which are
comparable to those of leading countries in
the world."

Then, in the next paragraph the
Commission says "But, unfortunately, the
system has also developed three major
weaknesses. It stil] continues to be dominated
by models and value systems adopted during
the colonial regime. For instance, it lays
greater emphasis on narrow individualism,
unhealthy competition to the neglect of social
good, verbal fluency, especially in English,
and mer, ac. quisition of information; while it
neglects social objectives, co-operation,
manual work, training in skills and building
up of character."

Now, Sir, such essays we are prepared to
accept from any lay writer but not from the
University Grants Commission, which has
been entrust, ed with the specific task of
promotion and co-ordination and
development of higher education in proper
direction. The Commission has been working
since 1956 and in 1978 now it tells us of the
system's main shortcomings. But of course it
does not tell us that in the development of this
defective system the University Grants
Commission has also a large share to bear. It
cannot avoid it. This is the first point that |
would like to put before you.

[ RAJYA SABHA |
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Sir, the Commission is entrusted with the
task of acting asa friend, philosopher and guide
for all the institutions connected  with higher
education in the country. We must now see
whether it has really done its duty proparly
and whether it has failed and if so, why it has
failed. A pertinent question is whether the
U.G.C, has really been conscious of its duty in
the context of what the Kothari Education
Commission said and what the Parliamentary
Committees also reminded it and whether it has
taken any measures to correct its own line of
activities to fulfill the directions given 'by the
Education Commission and by Parliament. Here
again, we see that the U.G.C, has unfortunately
not taken care of any of these directions.
Itis true that the U.G.C, must act as an
autonomous organisation. It is meant to be so
because it was established under the provisions
of an Act of Parliament. This Parliament
while passing the Act, laid down specific
functions for the Commission. Firstly, the Act
says that the Commission's primary duty is
to promote and co-ordinate education in the
higher stage Secondly, it says that the
Commission has to determine and maintain
standards of teaching, examination and re.
search. And to perform these duties, the Act has
entrusted the Commission to enquire into the
financial needs of universities. Among other
duties, ithas also to advise the Central,
and the State Governments on the allocation of
grants. It also has another duity to collect
information on al such matters relating to the
university education in India and in othei
countries and to make it available tc the
universities.  Now, Sir, the Commission, during
all these years of it; existence, has not fulfilled
any 0: these three important functions. |
has neither enquired into the finaneia
requirements of different universitiei all over the
country nor has it giver proper advice to the

Central Govern | ment and the State
Governments. | | has also not collected
information fo: the benefit of different
universities
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This is a very serious matter for an
organisation like the  University Grants
Commission because it was expected when
it was instituted, that it will really act asa
very  good guide and help in establishing a
proper system of higher education in the
country. When we talk of higher
education, we have to note that the sphere of
higher education covers not only 120

universities  but also 4,500 colleges
throughout the country. The affiliated colleges
play a greater role. Not only these

colleges supply students to the
universities but, if we look at the figures, w,
find that the affiliated colleges at the
undergraduate stage have as many as 89.7 per
cent students and even at the post-
graduate stage, there are 53.5 per cent
students. When we talk about research,
there also, we  find that about 11  per
cent  research students are in the affiliated
colleges. But the UGC, wup till now, has
not attended to these affiliated colleges in the
manner in which they have to be taken car,
of and developed. This is one important factor
that we find missing in the activities of the
UGC. Now, Sir, | would like to refer par.
ticularly to a very important observation
made by the Public Accounts Committee
which stands out to be a very serious matter.
The Public Accounts Committee in its report at
page 10 mentions:

"One of the primary functions of the
UGC is the determination and maintenance
of standards of teaching, examination and
research in the universities. In pursuance of
this function, a committee on standards of
university education was appointed by the
Commission in  August, 1961. The
committee submitted its report in October,
1964. The report of the committee was
considered by the Commission in May,
1965. The UGC merely forwarded the
report to the universities and the State
Governments for suitable action. The
perfunc.
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tory action of the UGC in regard to the
report of the committee on standards came
in for criticism by the Estimates Committee
in their 52nd Report."

Now, Sir, | do not want to go now into these
things in detail. But | would like to refer to
the comments of the Public Accounts
Committee. They say:

"The Committee take adverse notice of
the slipshod manner in which the
suggestions and recommendations made by
the Education Commission at considerable
labour and expense spread over more than
two years were handled by the UGC. The
minutes of the meeting of the
implementation committee in May, 1967,
are a vivid testimony of the perfunctory and
the insubstantial approach of the Commis-
sion to the report of the Education
Commission. The _ Committee de. sire the
Ministry of Education and the UGC to
devise measures of systematic progressing
of the recommendations of the various ex-
pert bodies appointed by the Government to
go into the various aspects and problems of
higher education."

This is a very important matter to be looked
into by the Government, whenever it
discusses the functioning of the UGC. |
would like to refer to another point in regard
fo the functioning of the UGC. The Public
Accounts Committee in their report at page
46 say:

"The Committee note that al. though the
UGC Act, 1956, has been in operation for
more than twenty years, the Commission
has not made and notified the regulations
under section 25 of the Act delegating its
powers to the- Chairman, Vice-Chairman
or any of its officers. They also note that in
the absence of these regulations, the
Chairman, the Secretary and the other
officers of the Commission are exercising
the powers under dele, gation by a
Resolution of the Commission adopted
way back in 1956.
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An interesting ieature of this Resolution of
1956 is that the Commission, by means of
this  Resolution, has authorised the
Chairman to exercise all the powers and do
all acts and things which may be exercised
or done by the Commission. The
Resolutiort also provides that the Chairman
may delegate to the Secretary or to the
other officers of the Commission such of
the powers and functions exercisable by
him or under the UGC Act as he may deem
necessary. The Committee are informed
that the Chair, man has, from time to time,
delegated to the Secretary and other
officers of the Commission powers and
functions exercisable by him <?r under the
UGC Act. The Committee feel that by
means of this Resolution of 1956, the UGC
have, by and large, abdicated their statutory
powers, functions and responsibilities in
favour of the Chairman, and under his
delegation, the Secretary and other officers
of the Commission."

The Committee feels that this position is
not only far from satisfactory, but also against
express intentions of the University Grants
Commission Act. This is a very serious matter
which  Parliament  must take into
consideration. Parliament enacted an Act for
establishment of a Commission, which was
expected to function as an autonomous high-
powered body, but it chose to abdicate its own
authority. Sir, on different occasions | have
visited the UGC office during the last twenty
years. Recently, when | went to that office |
found that this organisation had deteriorated
to such an extent that it does not command
respect from its own employees.

Now, Sir, | would like to refer to a matter
of concern mentioned at page 34 of the PAC
report. It says:

"The Committee were informed during
evidence that the expenditure under the
cultural and  bi-
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lateral exchange  programmes was
intended to cover foreign tours of

‘individual professors and teachers going
in connection with their research work and
exchange  programme between India and
other countries' as also that ‘incurred
by us for the foreign professors coming
to India and visiting  our universities'. It
was further stated during evidfmca that
‘this  expenditure includes the items
covered under the cultural agreements  the
Government of India has with different
countries and the programmes as far as it
relates to the university system is handled by
the University Grant? Commission.
From the information furnished to the
Committee, they observe  that Chairman
and Secretary as also Deputy Secretary
and Aministra-tive Officers of the
University Grants Commission have been
regularly undertaking tours under this
programme.  The Chairman of the
University Grants Commission has, since
1973-74 and upto December 1977/
undertaken as many as 13 tours,, varying
from 2 to 4 per year. During the same
period, the Secretary, UGC has been  on
foreign tours on as many as 11 times.
The Committee expresses its disapproval
to be frequent  tours undertaken by
the University Grants Commission
Secretariat officers at Commission's
exppense. The Committee would like the
Ministry of Education to lay down
guidelines for the professors and teachers
undertaking foreign tours under the
cultural and bilateral exchange
prog/ammes ensuring that no single
person is allowed to take undue advantage
under the programme."

Sir, may | emphasise that this is a clear
misuse of funds by the Committee?

Now | would like to mention some very
important problems. Some of the hon.
Members have already referred to the
discrepancy in the allo-
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cation of grants to various universities and
colleges. Parliament appointed a Review
Committee to go into the working of the
University Grants Commission and the
Review-Committee has made important re-
commendations and also revelations. Prorn the
Review Committee's report we find, an
analysis of the Grants given by the
Commission during the 4th Plan, 1969—71 to
1973-74. It reveals that tha four Central
universities were granted Rs. 49.7 crores
while 100 State universities were given only
Rs. 47.4 crores. This is how grant are received
by four Central universities on the one hand,
and 100 State universities on the other, for
the development of the university education. If
we analyse further, what we find, the develop-
ment grant distribution per student, per
annum—I am leaving aside the maintenance
grant—at the Central universities is Rs. 1192
per student. In the State universities™ it is Rs.
337 per student. In Delhi colleges,, it is Rs.
319 per student. And if we take the students in
the other affiliated colleges, what is the
amount per student? It is only Rs. 23. That is
what we find in the working of the University
Grants Commission. When it bas the specific
duty of developing university education, it
must treat all universities in an equal manner.
It cannot discriminate between Central and
State universities. The University Grants
Commission should not function as a neo-
Brahmanical institution, to develop a, neo-
Brahmanical system of higher education in the
country.

Now, Sir, | would just speak about two or
three things more and then | swill finish.
Many things have already been said about
development of education, development of the
quality of teachers and also about the
autonomy of the institutions. In the name of
developing the quality of teachers, the UGC
has taken up a number of schemes. The
number is so great that it is very difficult to
keep track of these various schemes like lead
col-
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centres,

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): Please conclude.

SHRI AJIT KUMAR SHARMA.... special
assistance schemes and so many other things.
But the point is that ali these different
programmes have succeeded only to
encourage a a sort of rush for instant degrees
and corruption among the teachers of the
colleges and universities. The University
Grants Commission has only just distributed
the grants in the name of different schemes.
All the schemes have failed to raise the
standard of education, teaching or learning
process.

Now, about the research degree, | would
like to say specifically that the UGC's
insistence on a Ph.D. degree for a teacher of a
college or university initially is a wrong
remedy. To get good teachers and to improve
education in the higher stage, Ph.D. degrees
alone will not help us. In fact, as the Ph.D.
degrees find a big market ali over the country,
these degrees have come to be sold in the
different markets. And many teachers have
purchased them. If the UGC wants to improve
education in the higher stage, instead of
insisting on a Ph.D. or M. Phil., they should
make serious efforts to motivate teachers to
read and write in a better way and to learn and
teach in an effective manner. Therefore®
research mindedness is more important than
what are called Ph.D. degrees refresher
courses and other such courses would be
more helpful,, for improvement of higher
education in our country, than more dumping
of Ph.D. or M. Phil, degrees. The U.G.C.
should initiate schemes for arousing a sense
of commitment among teachers. | would like
the Education Ministry to look into this
matter so as to decide a correct policy in that
light.
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THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV): That will do. Please
conclude.

SHRI AJIT KUMAR SHARMA: | would
only say one thing more and then finish. The
Univesity Grants Commission has a particular
duty to implement, and make it a greater suc-
cess, the policy of medium of instruction in
the regional languages, as envisaged by the
Education Commission. But it has not given
that much of emphasis up till now on the
development of Indian languages and to see
that these languages become a proper vehicle
of higher thought and higher education in the
country. | would like the Ministry to look into
these two matters specifically and give the
necessary guidance to the University Grants
Commission. Thank you.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAV)} Dr. V. P. Duit.

SHRI S. W. DHABE; Sir, it is already 5
O'clock. We can adjourn.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAYV): We shall continue up to 6
P.M. There are a large number of speakers.
Kindly let us cover as many as possible.

SHRI S. W. DHABE: There is no quorum
even.

THE VICE-CHAIRMAN (SHRI SHYAM
LAL YADAYV): No question of quorum.
Please don't raise that question.

SHRI S. W. DHABE: There is no quorum.
How can we continue?

THE LEADER OF THE OPPOSITION
(SHRI KAMLAPATI TRIPATHI); Th®
question of quorum is never raised here.

SHRI BHISHMA NARAIN SINGH
(Bihar): The question of quorum is never
raised in the Rajya. Sabha.
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5P.M.

DR. V. P. DUTT: Mr. Vice-Chairm Man,
although we have had serious speeches, | am
not sure whether today was quite the occasion
for serioug deliberation. | think the minds of
most of the Members of this House were
elsewhere and physically also most of them
were away. However, since we are discussing
this subject and since we are on the issue of
education, and this morning somebody said to
me, ‘culture above polities', in that spirit |
would first welcome Madam Minister who is
here today with us and who has been braving
the ordeal of listening to all the speeche, since
this afternoon, and | do hope that Madam
Minister will be with us more often. 1 am sure,
and in fact, | was going to suggest to Madam
Minister that when she speaks without her
notes she is even better and she speaks from
her heart, and therefore, | hope, Madam
Minister, you will reply from you, heart and
without your notes.

We have been on this subject of higher
education almost for an year now and we have
been discussing the report of the University
Grants Commission.  As | said, thig is hardly
the occasion for philosophical discussions. Dr.
Sarup Singh ended with , philosophical note,
and perhaps as | have been doing in the
University where he was Vice-Chancellor,
following him I might also (trt from where he
ended at a certain philosophical spot, that is.
there were certain reasons why the
educational system <hat we developed in the
last 30 years, developed in a particular
direction, that after independence suddenly
the lid was taken off all the choking or the social
immobility under the British j-ule, some lid was
taken off. And therefore, you had a
phenomenal expansion of ou, education.
Perhaps in those circumstances it was
inevitable, and that is one of the reasons why we
have had a lopsided growth.  Dr. Sarup
Singh, | was mentioning about your point of
view and | was saying just like in the



253 Re. Report of

Delhi University, 1 am again following you and |
am taking up the point where you left, that we
developed a higher education systemin a parti-
cular direction because of the exigencies of the
circumstances in which we found ourselves, that
is, just  after independence-when there was so
little of higher education, when there was hardly
a measure of social mobility in the structure, that
we had the doers open, and naturally the .esult
of it was somewhat unthinking, and, |
would say, and inevitable expansion of higher
education. And, unfortunately, the real
problem was that it did not keep pace with the
economic growth, with the rate of  economic
growth. A a result, whereas the rate of economic
growth never went beyond 4 per cent or so,
higher educa--* tion expanded at the rate of 10
per cent. That is one of the reasons why we have
had this distorted kind  of development where
you find, S it wa$ mentioned, that our
research isnot of the standard of the  world
levels. But you do find, unfortunately, two
islands—island of excellence ,nd island of
mediocrity. You have to find an answe, now to
this problem, not by destroying what you have,
not by pulling down th, island of excellence, but
by raising the island of mediocrity.
Unfortunately, the  impression that | got after
listening to my friend who has spoken from that
side and my dear friend who has- spoken
just now is that you are trying to pull down
whatever ha;  already been achieved rathe, than
raising the island of mediocrity. | thought that in
the last few years some effort had been mad, by
the UGC precisely towards that objective, that is,
to reassess, reconsider and reframe the policies.
Certainly, there can be differences of opinion on
whether ‘A’ should be there or 'E' should be there
or not, or on how exactly we proceed forwards
that  goal. But the policy followed in the
recent past and  the thinking that has been going
on in the last three or four years constituted a
step in the direction of reasses-
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sing and trying to raise the levels and' standard
of higher education. In this connection |
would say that the Chairman of the UGC is a
distinguished academician. He is not a bureau-
crat. The members of the UGC or many of
them are very eminent people in the academic
field. Therefore, it is highly improper for us to
say that the members of th, UGC do not know
their job, that they have abdicated thei,
functions and they are dummies and duffers. |
do not think (uch ,n attitude should b, taken
towards eminent people in the educational
field. Tc my mind it is a triviality to say that
the Chairman went abroad so many times, the
Secretary went abroad s, many times ;nd other
members went so many times and some
Professor went abroad

SHRI AJIT KUMAR SHARMA: Why
should one go to foreign lands on eleven
occasions? What is the reason behind it?

DR. V. P. DUTT; | am not concerned
whether he has gone once or twice or any
number of times. | have been abroad many
times and | must say that | benefited every
time through my discussions with other
scholars in the field. If | have another
opportunity, | will go again. Whether | will
get another opportunity or not, that is a
different matter. This is to expand the
frontiers of knowledge. On the one hand, ,ou
ar, talking of standards of excellence, and on
the other, you ,ant to shut out opportunities
for contacts. How will you achieve two
purposes by pursuing contradictary policies?
On the one hand, you want to raise the
standards, and on the other, you say that there
should be only limited contacts among the
aea-demecians of the world.

I am against cultural dominance. As the
House knows, | have spoken against this. But
I have always believed in  Gandhiji's
statement  that
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the windows must not be shut. Windows of
knowledge must be kept open a'’Ad we must be
open to new ideas, it is totally wrong o take
.higher education in a direction which is narrow
and parochial. 1 ,m against this narrow and
parochial approach. Certainly one of the major
problems of this country is higher education and
to raise the gtandards of those who are not at the
same fortunate level as some others are who are
more advanced. And the problem is this; How
do you do it? We must consider way, and
methods of raising there standards and | thought
that some of the exercises that have been done
by the University Grants Commission during the
last two years were steps in the right direction
although | disagree with some othe, things. |
mentioned also that | disagree with some of the
things. But, Sir, certainly, they were steps in the
right direction. But you cannot, | say, Sir, raise
standardds by cutting money a'nd you cannot
raise standards by applying the financial axe.
Unfortunately, my dear friend was also suffering
from some confusion which | felt, was in the
PAC Report. On the one hand, Sir, they are
saying that the University Grants Commission
did not tell the colleges and the Universities of
this country what to do a'nd, on the other, they
are complaining that there is too much
interference. But, keeping that aside, | am
saying that unfortunately you , yourself have
given—by "you" | mean Parliament and the Act
of Parliament gives—the authority t, the
University Grants Commission only for the Cen-
tral Universities and ,ow, all such Universities
in the States as take the UGC assistance, take
the assistance only to that extent, but not more
than that. Therefore, you, Constitution did not
permit the University Grants Commission to say
anything to exercise any control to do any
monitoring, to raise the standards, in respect of
t" colleges and Universities i, the States.
fact, this is my complaint

In
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and this is one of my complaints: This news
item | also read this  morning and | have
heard about it also. | have heard that ;ome
directives have been given to Tlie University
Grants Commission. Now, thig is my grouse
that this is for the first time, | think, ir the
«duca:cnal history of free India that the
Educ-it*on Ministry ha? giver a directive to
the University Grant' Commission. Now, Sir,
I thought tha the autonomy of the University
Grant-Commission sh.ald be respected jus as |
want the autonomy of the Uni versities is  t°
D respected. | do no want that either the
Government 0 India or the Ministry of
Education o the University Grants
Commissio! should eat Into the autonomy of
th Universities. Certainly, you exercis>
supervision, see that your money i properly,
advisedly, feasibly and wuse fully spent.
There should be accoun tability and | agree.
But it does ne mea, that because of that we
start ne, system. This is where my fea
comes in, Madarn Minister. | may b quite
wrong—and | hope | ar wrong—and
this is my fear that thi is a ne,, thing that we
are witnessin; that s, the Education
Ministry giving a directive to the
Universit Grants Commission to reappraise
aof ity programmes. Then, Sir, charge is
levelled, according to tt 'newspaper reports,
that the  Unive: sity Grants Commission
was ni spending enough money on
researc and on raising of standards, so, ho do
you achieve that objective? E slashing the
budget of the UGC t Rs. 30 crores next

year? Now, Sir, this t"e way in which the
Universi Grants Commission is  expected
raise standards, by having its budg so
drastically reduced? And, S by UGC
we mean higher educatii and it is not you and
I who gi money. We do not give
money

the University Grants Commissic But what
you are really doing to starve the Higher
education in t country, to starve the
Universitt You yourself have laid down
that t University Grants Commission w
give assistance only to five Univeri
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ties. Therefore, Sir, there is some contusion
even between the metropolitan centres and
the others when you talk of the UGC giving
assistance to the metropolitan areas. | rind,
according to the Act of Parliament, the UGC
can give assistance only to five Universities
and, out of that, Banaras gets the highest—it
is Rs. 7.15 crores—Aligarh comes next with
5.7 crores, Delhi University comes third with
Rs. 3.65 crores, then comes the Jawaharlal
Nehru University with Rs. 165 lakhs and then
comes the Visva-Bharati with Rs. 145 lakhs.
How can you say that the metropolitan unit ig
being given a disproportionately large sum? |
cannot understand this. But | think that there
is a point you made and | agree with it and |
agree that we must diversify, that we must
expand. But this is precisely what we are
demanding, that you must amend the
Constitution; we ask education to be brought
in the Concurrent List precisely, because we
wanted that there should be greater assistance
as well as greater monetary help being given.
But now, by taking away whatever power the
University Grants Commission have, you are
subjecting this money now that you have
given to the State sector—taken away from
the Central sector, taken away from the
University Grants Commission and given to
the State sector. You have, therefore, made
this money now more susceptible to local
pulls and .ssures and less accountability than
the University Grants Commission has,
because the University Grants Commission's
accountability is to Parliament and you can
get up here and discuss all these things. But
because of local pulls and pressures, there
will be no accountability about this money.

Sir, 1 was surprised when it was said that
the University Grants Commission has spent
inordinately larger proportion of money on
building the infrastructure. First of all, the
charge is not correct. That is a different
matter. | went into the figures and | found that
the expendi-
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ture on  Science  buildings  during
the last four years,. 1974—1978 was 12
per cent and expenditure on Humani
ties was 11 per cent. Now, can we
develop higher education without
developing the infrastructure of high
er education? Do you suggest that
we spend money only on research
and no money on student hostels, no
money for staff quarters, no money
for "karamcharis quarters for teach
ers' quarters, no money for hostels,
no money for health services? What
are you saying? This is the infra
structure. What are you saying that
the U.G.C, should not spend on this
infrastructure? What kind of higher
education are we going to develop?
On the other hand, | demand that
the U.G.C, must spend at least 25
per cent of its budget on this in re
structure, on buildings, on students'
amenities, sports complex, and so on.
Mr. Vice-Chairman, Sir, half the col
lages in Delhi, not to speak of col
leges in the mofussil—half the col
leges in Dslhi are in school build
ings. And most of them do not have
any sports grounds. You expect the
students to have no facilities to stu
dy there, no facilities for any enter
tainment, no facilities to build and

develop their bodies—that they
would be doing nothing  else,
except  burning  buses. Where
do they canalise their ener-

gies? Just  on text-books?
This, as you all know, not our concept of
well-rounded education. Sports complexes
have to be developed, hostels hav? to be built,
staff quarters are needed. In fact, in the Delhi
University, Sir, | do not know for how many
years | have been Professor, but still I do not
know when my turn will come for a Uni-
versity residence. Perhaps | may get it when |
am ready to retire from the University. This is
the situation. You can imagine the position of
karamcharis. In fact, | have one submission to
make to you, Madam Minister. We have been
talking about the distortion of priorities,
distortion of higher educational system, and
distortion of our primary school education
system.  Butl am
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now added an additional dimension to this
confusion by making it out as if adult
education now is the first priority, as you have
given Rs. 400 crores for adult education.
I am not against it. I have been saying that
illiteracy must be removed from this country.
But the point is:  Where  do you start?
I should have thought  that in the consensus
of thinking here in the country we should
have started from primary school education.
Most of our  schools are one-teacher
schools, and not even in a building. So, |
should have thought  that at least Rs. 200
crores out of these Rs. 400 crores would have
been given for strengthening and developing
schools. You say that we are making an elite
system of higher education. Then how
are you going to reverse  that process? You
havetodoit at theschool level.  AsDr.
Sarup Singh has said very well, it
should not mean that the public school
system of the privileged few is now extended
to the universities. What is means is
that your school system is so strengthened
that we  move towards that objective. 1
do not know when we will achieve it
Probably 300 or 400 years later. But we must
have such a vision and we must start moving
first. ~ What we have done is to provide 400
crores of rupees for dubious organisation
under  dubious cultural signboards through
dubious procedures out of which, | am told,
the R.S.S. will neatly pocket about Rs. 200
crores or so.  (Interruptions) Is this the way in
which we are going to have adult education
out of Rs. 400 crores? You should give Rs
200 crores to the primary schools and another
Rs. 100 crores to higher education so that all
the weaker  areas and sections and weaker
colleges are strengthened. | agree  with
those friends who have said that the chief link,
the main link, in developing higher
education,  without further creating any
imbalances that everybody has talked about,
is to strengthen all the colleges. If you want
that the University Grants Commission
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should give policy guidelines to the entire
country—that is, to the  State universities and
to the colleges in the States—then you
must change your Constitution and the
constitution of the U.G.C, also.  You must
be clear. On the one hand, you are demanding
for making education a concurrent subject.
On the other hand, you are complaining that
the central organisation is not  looking
after State education. So | am saying: be
clear. We are clear in our minds. We want
education to be a  concurrent subject and
we want that the sphere of functioning of the
U.G.C, should be expanded so that it can give
help to the weaker areas in the States also.
Please do not do it by starving higher
education of sufficient funds and by starving
the central sector of sufficient funds and by
making them over to the State sector. | think
this is one of the  most serious
developments which has taken place recently.
1 do hope that my fears are misplaced. | do see
the hand of some of the dubious
organisations  that | mentioned behind this
kind of new policy, shall I call it
‘authoritative  policy', of giving directives.
I hope that ~ my fear i misplaced. | leave it
at that. | will not further go into it. But | do
feel that the hon. Minister will reexamine this.
I entirely agree with Dr. Sarup Singh that
there are ways of doing this thing. Even if you
feel that there is something wrong,  you can
sit with them. Don't send directives.  If you
think  that  there is something  wrong,
tell us, sit down with us and respect our
autonomy.

Sir, 1 will end by making just two other
points. One is the question of raising
standards and the, restlessness in the
campuses. How do you feel in the present
situation in which one does not know whether
the classes will be held tomorrow and
whether the campuses will function or not?
We are talking oi raising standards in a
situation in which the universities are not
even functioning. This is a grave problem.
Some Members said that it is the politicians
who are generally to be blamed for the
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pollution of the atmosphere in the campuses.
I distinguish between the politicians and
politics and political ideas. *  After all, the
universities are among the most educated sections
of our society. If they are not going to discuss
political ideas and if they are not going to discuss
the society's problems, then who else will? And
even working for your political ideas is very
different from professional politicking.  And no
matter which party is in power, it has been my
experience that every student leader had a
political patron behind who thought that he
wa, exercising some pull and pressure by
keeping his student leader there, and if
anything  bad happens, if anything untoward
happens, then immediately the politician Js ready
to come to the help of  the professionals. This
is one part of it. | have not exonerated the
University Administration. And | think
they must also share the blame. Take the
question of 10-]-2+3. Dr. Sarup Singh
raised it. The university administrations in
the country have done precious little to
think about this problem as to how they are
going to restructure  the university's
farmework of education in the light of 10+2+3.
Nothing has happened. And there | would say
that even the University Grants Commission
has not given sufficient  thought. And they
should give more thought to this question of
imparting education more relevant and more
purpose-oriented. | am  not  saying that
education should be purpose-oriented. I am
careful * about it.  But certainly there should
be some more relation between education and
industry, education and agriculture, and
education and other aspects of the society's
problems and life. That link is missing.
And we must have, for instance, Vocationalisa-
tion. We must give more  thought and more
monety also to it | also do *not agree with the
UGC's prescription of a Ph. D. for every teacher.
I think my friend, Mr Pande, pointed out very
well that the qualifications for the Lecturer and
the Reader and the Professor are now getting
confus-
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ed because everybody is supposed to have the
same qualifications, and it encourages among
the academicians, for example, a; he
mentioned, "you take care of my student and |
will take care of your student.”" That is why |
have bee, pleading for making more strict the
obtaining of a Ph. D). degree. If | may
mention, in Japan, nobody is given a Ph.D.
degree without at least 50 published articles of
a high level. And sometimes, some of the
younger Japanese s«holars have gone to the
United States of American to get Ph. Ds
because they could not get them at home. So,
we should beware of this problem and make
these things more strict. | am one with others
for raising the standards, for giving more
money for research. The UGC has already
given a lot of money for res-search and |
appreciate that. And | hope, more money will
be given.

Sir, one final point | should like to make.
Many universities are in great difficulties as a
result of not taking say serious decision on
this matter of pay-scale of ihe Directors of
Physical Education and the Librarians. Their
pay-scales have not been com-mensurately
increased. We have always held the view that
in the Universities, whatever pay structure
you have had for the last 10 or 15 years, let us
respect it. And, therefore, |1 would plead with
the Ministry again that they must take an
immediate decision on this and give the same
pay-scales to the Directors of Physical
Education and the Librarians as to the
teachers.

Finally, Sir, I will end by saying that the
confusion is not limited  to
one organisation or even to one individual.
After all, there is a national confusion. If there
is a confusion about education, it is a
confusion of all of us and it is no use
blaming
this, that or the other person. And | am in
favour of developing evolving answers, as far
as possible, from within the community.
There may be situations in which it is not pos-
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[Dr. V. P. Dutt] sible. But a; far a5 possible,
it should be. Today, there is a brave
restlessness in the campuses. Many of the
universities are not functioning at all.
They are paralysed.

In U.P., it has been mentioned, that the
examinations have not taken place for a whole
year in many of the universities. What are
those students going to do? ' Then you are
pleading for more money for the States. First,
| say, put your house irt order. What has
happened in U.P., in Bihar and in other areas,
do you want that to be repeated here also?
Therefore, | say please involve the academic
community more through the University
Grants Commission for finding answers to
these various difficult problems.

SHRI JAGJIT SINGH ANAND (Punjab):
Mr. Vice-Chairman, Sir, | must say, at the
outset, that | am neither an academiciam nor a
scholar and | have very little to do with
education except this that | got good
education in my own time. But | do feel that
our education is divorced from our social
tobjectives. Some attempts were made over
the years to attune the education to the social
objectives. Now we have different set of
objectives in our country. In our Constitution
we talk of socialism, we talk of secularism
and we talk of democracy. But, what do you
find is the position in our educational estab-
lishments? Even now the public-schools have
a pride of place and in the universities also |
find that some universities have the reputation
of being very good universities, while other
universities are just so and so universities.

Then, Sir, according to me, there has been a
needless and unwanted proliferation of the
type of education which was suitable for the
British, who wanted to, so to say, strengthen
their bureaucratic set up. | am not saying that
certain efforts were not made in the correct
direction. ' | do know that ths first Prime
Minister that our country had was a very en-
lightened individual and realising that
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we are a country which is steeped in
backwardness and are trying to come up, he
told us that without a modern scientific
outlook and without training up a whole team
of scientists, we will be nowhere. And, | do
think that everybody should be proud of the
fact that we in India are a country which is the
third largest in terms of scientific personnel,
except for the United States and the U.S.S.R. |
think the order is the U.S.S.R, and the United
States, if I am not wrong. But what | want to
say is that in a different situation | would be
looking at the functioning of the UGC in a
different waly. But, in the present situation
what | find is that whatever halting attempts
were made towards the attainment of oiir
social objectives, towards giving Us an
educational system that would set us on the
road to self-reliance, that would (et us on the
road to overcoming our poverty, and
backwardness, that would set us on the road to
modern outlook and scientific approach, all
that is being given a go-by. When | am saying
this, I am not at all defending what wajs done
by the paat Government and by the past
regime, specially during the emergency. In
fact, | find that too little was done too late to
bring our educational system on proper lines
so that our country's needs could be met.
Under the emergency many many wrong
things were done, for example, in the
Jawaharlal Nehru University itself. | find that
in the post-emergency period a certain suf-
focation persists, a suffocation that was
natural to the emergency but that is not natural
to the present situation at all.

While | am on this, | would say tbat | was
deeply hurt by what was done about the history
books produced by some of the historians of
the NCERT and, when | am saying this, | am in
the good company of the History Congress of
this country. | am saying this because | was
born in a Sikh family. | wa; fed on the
prejudices spread by the British and | all that
through history. What were we taught? We
were taught  that
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the Ninth Guru,; whose martyrdom was being
celebrated here, when he left for Delhi said
"The cap is in the window". | cannot exactly
translate ft; the Punjabi words are "topi ayae",
the cap is in the place on the wall where
utensils are kept. A deliberate lie was inserted
in order to tell the people that when people
with caps come, they will be the disciples, or,
in other words, when the British come we
should be their slaves. That was deliberately
done in history books. Then, the entire history
of 't'xe Sikhs was a distorted history that was
taught to us, like the history of. struggle of
Sikhs against Muslims and that the Sikhs used
to be the vanguard of the communal fight, that
was there, especially in our parts. You know
Sir, when Punjab was divided, we had to wade
through blood. So, all kinds of distortions are
there. Nobody would tell us that the very
foundation of the Golden Temple of Sikhs was
laid toy a Muslim. Nobody would tell us that
there was a Peer Budha Shah of Sardana who
stood by Guru Gobind Singh. Nobody would
tell us that when Guru Gobind Singh was sur-
rounded by the Mughal army, it was the
Muslims who lent him their dress, the neela
buna to make him safe. Nobody would tell us
the history of Malerkotla State which survived
the worst holocaust because thei, predecessors
were in a most difficult situation and were
defended by the tenth Guru. All this | came to
learn when | outgrew the British history. Why
I am saying all this is because there was the
first attempt, a very belated one, to give us a
secular history but it was very violently
trampled upon.

And then, Sir, we talk of democracy.
Democracy in relation to the university is
autonomy.  After all what are our
universities? They are not the ordinary type
of universities. Tn the universities, you have
to educate specialists; you have to educate
people in the higher fields of learning who
have to be equipped  with
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a certain investigative, a certain
interrogative and a certain researching outlook
so that they can grapple with the problems of the
time. But there has been created an atmosphere
in the universities—I amin agree-! ment
with my hon. friend that it started with
emergency; but it has continued to operate—
where we find that things do not shape well. |
would not refer to other places and other
universities; 1 would give you the example
of Patiala University. It is called Punjab
University. ~ And  an hon. colleague of mine
who is not satisfied by being in the Lok
Sabha and who thinks that Mr. Badal was
wiser of the two by going back as the Chief
Minister, is always trying to create such
things in the Punjab politics by bringing in
irrelevant things like the Dhanwar College and
all that. And he comes out with the statement
that the  Vice-Chancellor of Patiala University
is a card-holder of the CPI. It is a fantastic
nonsense. And why does he come out with
such statements? It is because the previous
Chief  Minister ~who  promoted a junior
principal to the Vice-Chancellorship and the
present head of the Shiromam Committee who
wants to be the Chief Minister also, both of
them were sold out in the  same way. | do not
want to pursue this line but it is horrible that all
sorts of false things and  all sort of witch-
hunting they are trying to resort to in the grossest
possible manner with regard to th, autonomy of
the university, a university which was to
promote the Punjabi language. And th,
gentleman said: The V.C. does not know
about the Punjabi language and though this
gentleman had been in this institution but he
does not know one-tenth of what the V.C,
knows about the Punjabi language.  He wrote
dramas in Punjabi thirty years ago. | am
not saying  that this is happening in
Patiala only; it is happening in many other places
also. It is not a question of witch-hunting
from the narrow angle. It is ther,
everywhere, in Delhi, in th, Jawaharlal Nehru
University and other places.
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Sir, when we were students, we were the
vanguards of struggle against the British. The
most powerful segment of- the struggle
against the British was the students' federation
of our time. What is happening now? The
vanguairds of goondaism, the vanguards of all
irresponsibility, are found now. We used to be
the pride of our institution, in my former
Christian College where | was educated and
which was an American College. And | know
how the colleges were protected more than
once from the British Wrath and the way they
shielded me also. | have a great respect for
them. What do we see today? Neither the
college nor the university is respected and this
is again so horrible when we see this casteism,
all sorts of regionalism, all sorts of
communalism being injected.

My colleague, Pande Sahib, was talk, ing of
U.P. The worst example is Bihar where the
university had been closed for a long time and
when the university opened after a very long
time only a few days hack, on the very first
day violence errupted. The students do not
know what the examinations are. First of all,
we have a ve|ry outdated and outmoded exa-
mination system in which all sort of corruption
is penetrated and even that examination is not
held. That is what | am trying to say. So, ins-
tead of trying to restrict, instead of trying to
impinge upon whatever the U.G.C, has done
today, by various means, what is needed is to
make the U.G.C, an instrument of defence of
the autonomy of the universities, to give the
U.G.C, the leverage to defend the universities
from the onslaughts of the narrow communal,
regional and caste factionalism which is being
imported into the universities and which has
brought "our universities to a very bad
situation.

Here, | would also say that when we were
students, we from the colleges, for the
summer vacation, used to go for adult
education and | do not deny that the mass
contact that we forged in the Doaba district of
Punjab
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during thig adult literacy campaign stood us
very well when we went forward in our

struggle  against the | British. Now, we
have launched a ! big adult literacy
campaign. We are sparing a lot of funds, and

as everybody knows a major part of our funds
are being diverted to those who are
obscurantists, to those who are communal and
to those who are (reactionary and to those who
try to subvert everything that is  positive
in our country's life. They may put any
sign board. But why are we not taking steps to
see that all these students in the colleges, and |
would say even from the high schools, are sent
compulsorily along with their teachers to do
adult literacy work in the villages at least for
two months in a year? Why is not some
compensation given to them? Some *°'t of
compensation in the form of marks may be
given to them. In the Punjab, after the
partition,  those who did social work during
the holocaust after the partition, were given
degrees so that they are  encouraged to go and
engage in adult literacy campaigns. This is
necessary because thig will orientate the

teachers and the students towards the basic
problems of the  masses. While I  am at
it, | would like to say one thing. We are
establishing so many universities. | have

the figures helre before me. | do not have the
time to go into the details of these figures. We

find that in 1954-55, the number of
universities was 31 and the numbei? of
colleges was 922. Now, we have 115

universities  and 4,589 colleges.  Now, this
number might have gone up. What I am
saying is that, though there is a proliferation of
universities, | find most of the institutions—I
have been associated with an institution,
namely, th, Guru Nanak Univeristy in
Amritsar—are least  bothered about where
they are placed, what is their environment,
what are the problems of the people among
whom they are working and how to integrate
university work with the ,real needs of the
people.  For example, Amritsar is on the
border. There are certain specific problems in
regard to the border. They  should be studied
very well.
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They went on creating Chairs in the name of
this Guru and that  Guru, this Pir and that
Pir, but they did not create a Chair to study
the special problems of the border area,
which have been subjected' to three conse-
cutive wars with Pakistan. This s
situated at a place where some specific types
of vices are there for example,
smuggling across the border. There, uprooting
of life is very common. Therfore, in such
an area, some sort of military training is
absolutely essential even for the common
people. In other countries, the universities
nurse their surroundings. They get
integrated with what is happening in their
surroundings. They orientat, themselves
towards the interests of  the areas in
which they operate. But here, this thing also
is totally missing.

Now, Sir, while | am at it, | would like to
say one thing. Now, the Government has come
forward with a proposal. The Government
deserves our congratulations. Under this
proposal, all the examinations of the Union
Public Service Commission will be conducted
in all the so-called regional languages. Why |
say so-called regional languages? These are
not regional languages. They are all national
languages. All of them are national languages.
Now, if we do not impart university education
to the highest level in the national languages
of the States or the Regions concerned, this
declaration or this new policy of the
Government will also remain barren. Whil, |
am at it, | -would like to point out that in
Kerala, the Government have gone to the
length of giving medical education also, which
is specialised system of education, in their
own language. Now, Malayalam is beinjg used
there. When we talk about campus unrest,
when w, talk about the atmosphere in the
universities going down. | would like to pay
my tribute to the students and teachers of the
Aligarh Muslim University for th, great role
they have played during the very difficult
period about which we have talked a lot.
Originally, the Aligarh Muslim  University
was created to
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look after the interests of a particular |
community.  After a certain  period the

British tried to operate this University in a
narrow communal way. There ar, Some grouses
also. Then, the Aligarh Muslim
University ~ Act was enacted by the last
Government. Now, during this difficult period,
the students and professors of the Aligarh
Muslim University have conducted
themselves i, a very exemplary manner.  There
are no two opinions that they have played a
role which is a very positive role, a very
fruitful role and a role which should set an exam-
ple, a shining example to the students in
other institutions who are indulging in all sorts
of violent and unbecoming activities.

Then, Sir, while I am at it, | will also say
that 1 have a standing complaint regarding the
UGC. (Time bell rings), I am finishing. I am
not one of those who would say, restrict the
funds of the UGC. | would not even criticise
the Universities coming up with proper
laboratories, with proper libraries, with proper
hostels, with proper staff quarters with proper
buildings where the people can be educated in
their special types of studies but | would like
to say, curb ostentation to whatever extent
possible. In-built facilities should be excellent
but nothing much should be spent on
ostentation.

When | am on this, | must say that ther, is
an in-built defect in the UGC Act itself. The
UGC deals with universities. The universities
are like a tripod, like a table which has three
legs. The one leg is the teachers, the other is
th, students and the third is the non-teaching
employees who keep the entire university
going. But the UGC hardly recognises the
third leg of the tripod. When it is the question
of buildings, it is only bothered about giving
buildings for the students and teachers, for the
hostels, but no attention is paid towards
providing quarters to the non-teaching
employees who are forming a very very
important segment, one-third of the whole
structure. In the matter of the security of
service, in the matter of amenities to the non-
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[Dr. V. P. Dutt] teaching employees, it does
not come in and when they take up the ques-
tion with the UGC, the UGC says that it
deals with the problems  of teachers and
students only. So long this continues, | think
the situation oi unrest in  universities  will
remain. The non-teaching  employees are an
important segment in the structure of the
University.  They are deeply interested in
proper functioning of the universities.  Now
they have crossed the age limit and they
cannot settle elsewhere. They are the persons
who will normally  contribute to stability and
better functioning of the university. Now they
continue to be aggriv-ed and there is a great
dis-content-ment going on in all the
universities of the country. So, while I am
on this, I will request the hon. Minister to see
whether th, UGC Act has to be amended or
some other steps have to be taken, but the
UGC must be made to look into the grievances
and demands of the non-teaching employees
also so tl-at peace in the universities can be
restored.

I would not go on and on with this, but |
would say that the situation is pretty
unsatisfactory and the way to that is not to
interfere with the autonomy of th, UGC or the
universities. That is all and to go back with
whatever little is achieved is not good to
speak of.

Thank you.
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o wgfq & waga ofagq faar
strAT |rfEw | AT FE0 ITar g o
faanfadi & ez &, I99 savgear &
w7 a2 5 wgr wrar g 5 gueor faamdt
FATT ALATEAEA Z1T4T 2 | gArt g fa-
AT ATFZH FHTT FI HIZ F /IT
a1 HATFIE KA ZAT & AT I8 FATL
TFATE AT AATTR] &1 g0 & 1 &
Trweq fawafaamas F1 ara Fraar g o
Fg0 77 FTATA 99 TEI & | AT fAarei
gzare AE1 %7 7@ # afow gATT Aw_ T
gEAA #7 T &, 9l ¥ @ & A
AIEH ATTATFT AT FL IS | a8 97
AN &1 AT AT T G | 9 g
farer & &7 ® garT &7 F1F F@
AT ZH A AT A 9% A R FE
AR 1 (Time bell rings)
6 p.v.

A, g G2 g1 g £ 1 afwa
Hqgar qgan g e ma AT & 7 W

[7 DEC. 1978]

University Grants 278
Commission

TISTETH & I 4 & & 1 s fg=dt qmar
AT B | FE ATAATT qEdt 9 Fgr i
A W ST g T T g ) WA
gty & fft oY Faeafaameg ¥,
q AT H, 4 TIATT AT A A1AYT 7
ag gfaar & fr feer # g am far
AT AF | gt A G Ay wr
argd § g fodlt gud afaafad & o
@A S AT qgar § o i A
afaafadt arza AT @ AT AT
T v zw ag &1 91 a9 £ a2 9
B & AT AFAT & 1 ( Time bell rings)

@ € # ok g@a1 & F7n W g e
S TF g Ug T W@ Faraw fw
FA TS FAA & 212 ZHIL BT ST,
-9 A Sqfae 71 arrfor g7 77
foat 7 7% g0 §9 ) Fg7 77 THAH
TN AT G0 A(AT ARG &1 T aTH A
FTATTHIT 7 g1 Afrafedt awew wroa
& FIE FIT HAIGHE & | TEa fow
97 v #9 w71 § By aroafes s
FATL WAL AT AT T AT &, T A
I KF AT § AT AT a8 FE AT
TIT HTH TE FT GO | TART G2 FT
TEWT B, IAF! T FT AT & |
ERECERAT IEEIRNEpIRCa ik Fei)
g oemd @ g 7w A, wfaae o
arEdT & 78 miwariz T g wife
ggfa # ux aifaarizdr fefafma &
gafaq ag S FIFfeT 79T § 98 94T
AT & FF0 ZaIe Tifaarsz & wrar & |
AN AT A T AT & T
ATITeE g1 qFa, AT 741 &1 qHA |
T TRT T AT { TR Ge A1z 340
fF AT 7A@ A= w1 wwg g
s # & faar
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RNy (*it ATy AT ) ' The House then adjourned at two minutes past six
REW A '(%‘ﬂ' | of the clock till eleven of the clock on Frid*y, the 8th

. o ’_‘ December. 1978.
mﬁm@m 11adaw &
faq cafim ) ot 3 4



